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«dustry (Shri Manubhai Shah):
to move:

“That in pursuance of sub-rule
(1) (e) of Rule 4 of the Coir In-
dustry Rules, 1954, as amended by
SRO, No. 3983, dated the 12th De-
cember, 1957, the Members of Lok
‘Sabha do proceed to elect, in such
manner as the Speaker may direct,
two Members from among them-
selves to serve as Members of the
Coir Board for the next term to
be specified by the Central Gov-
ernment.

Mr. Speaker: The question is:

‘“That in pursuance of sub-rule
(1) (e) of Rule 4 of the Coir In-
-dustry Rules, 1954, as amended by
SRO. No. 3983, dated the 12th De-
cember, 1957, the Membersof Lok
Sabha do proceed to elect, in such
‘manner as the Speaker may direct,
two Members from among them-
selves to serve as Members of the
Coir Board for the next term to
be specified by the Central Gov-
ernment.”

The motion was adopted.

42.13 hrs.

DEMANDS FOR GRANTS*—contd.
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President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in res-
pect of ‘Ministry of Defence’.”

DEMAND No. 9—DEFENCE SERVICES,

EFFECTIVE
Mr, Speaker: Motion moved:

“That a sum not exceeding
Rs. 6,63,17,76,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay- -
ment during the year ending the
31st day of March, 1964, in res-
pect of ‘Defence Services,
Effective’.”

DeEMAND No. 10—DEFENCE SERVICES,

NoN-EFFECTIVE
Mr. Speaker: Motion mevad:

“That a sum not exceeding
Rs, 17,32,50,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in res-
pect of ‘Defence Service, Non-
effective’.”

DevAND No. 115—DEFENCE  CAPITAL

OuTLAY

Mr Speaker: Motion moved:

Mr. Speaker: The House will now
take up discussion ang voting on De- “That a sum not exceeding
mand Nos. 8 to 10 and 115 relating Rs. 1,45,53,92,000 be granted to the
to the Ministry of Defence for which President to complete the sum
10 hours have been allotted. necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in res-
pect of ‘Defence Capital Outlay’.”

Hon. Members desirous of moving
their cut motions may send slips to
the Table within 15 minutes indicat-
ing which of the cut motions they

would like to move. These demands are now before the

DeMAND No. 8—MINISTRY OF DEFENCE House.
Mr. Speaker: Motion moved: Shri Indrajit Gupta (Calcutta South
“That a sum not exceeding West): Mr. Speaker, Sir, when we

Rs. 49,62,000 be granted to the are discussing the Demands of the

*Moved with the rte;ommendat:ion of the President.




7957 Demands

[Shri Indrajit Gupta]

Defence Ministry this year, our
thoughts must go first to all those
men of the Indian army who will
never come back again to their fami-
lies and their dependants. the men
many of whose bodies, I believe, were
never recovered. as alsp to the men
who have been in captivity and
whom we expect to welcome back
very soon amongst us. and also to all
the others who mav have boen maim-
ed and crippled bovong al] recovery.
All these men did their patriotic duty
with great courage, and I believe that
the whole purpose of the Defence
Budget for the coming vear is to use
it in such a wayv and to spend it in
such a way thot a similar fate moay
not overtake our men again.

Then I would also like to say a
word of good wishes to the new De-
fence Minister. I believe he, more
than anvone else. is conscious of the
very very difficuit job and respoasi-
bility he holds. I am sure he cannot
forget that the crisis caused by the
Chinese aggression Jast October/No-
vember resulted in heavy casualties
not onlv on the front. but also else-
where, leading ‘o the exit of his pre-
decessor. the exit of the then Chief
of the Army Staff, the exit of the
Chief of the General Staff who was
later Commander of the Task Force
fn NEFA. That is quite a heavy toll,
ang I am sure that the new Defence
Minister. who will certainly have the
wishes of this House that he would
be able to do a good job. cannot but
®e haunted to some extent by the
spectre of his predecessor behind him
and perhaps—I do not know—the
danger of another spectre of Shri Pat-
naik in front of him.

I do not wish to say very wmuch
about the background in which we
are meeting to discuss these Demands.
I mean the background of the crisis
which we faced in October/November,
because though I would like to say
quite a Jot about it. T refrain from
doing so because we have been assur-
ed repeatedly on the floor of the

APRIL 5, 1963

for Grants 7953

House that a top-level military probe
is already on into the causes of those
reverses. Therefore, I do not wish to
rake up al] the questions which have
arisen in the minds of the pcople of
this country, and very many suspici-
ous and allegations. which may or
may not be true, but which are cer-
tainly being bandied about everywhere
in the murket place. I hope the
probe will be effective and thorough
and will be able to get at{ the real
facts.

Nevertheless, may I just refer to
one or two questions without making
any allegations aga‘nst  anvbody,
questions which, I think in all humi-
lity, should be considered in the
course of this probe? I am sure they
wil] be, but I just want to mention
one or two things which worry everyv-
body very much. Were these revers-
es due only—I ctress the word ‘only’—
to inferior cquipment, inferior fire-
power, and the superiority the Chi-
nese enjoyed in numbers or the value
of surprise in so far as they indulged
in unconventional tactics—I  would
not call them guerilla  tactics, the
word ‘guerilla’ is being used very
loosely nowadays. but certainly un-
conventional tactics? Were these the
only factors responsible? That g to
say, arc we to be concerned in this
probe only with the question of the
physical  build-up of our armed
strength? Certainly that ‘s a basic
things, but the probe must go into
something clse too. Because I be-
lieve that the history of the world
is renlete with examples and instances
of armies which were inferior to
their opponents in numbers and
equipment but were able to hold their
own and give a good account of them-
selves, and sometimes even won vic-
tory because they were superior in
other things—in morale, in the indi-
vidual consciousness of the fighting
soldier, in discipline and training and
were more ably led than their oppo-
nents. This is a question which has
to be gone into, because if the Chi-
nese certainly had the advantage of
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surprise, we also had an advantage—
we were fighting on our own soil, the
Chinese were not. We had behind us
a rear which was enthusiastic and
patriotic and mobilised to a very high
degree. We also had the advantage,
I think, which is a political advantage
but nevertheless very important, of
the support, almost universal support
I would say, of friendly Powers, who,
by their words and deeds, succeeded
in isolating the aggressor, and I be-
lieve played a very decisive part in
compelling him to withdraw. .

These are questions which  arise
because I found in the September
number of the United Services Insti-
tution Jecurnal, in an article written
just on the eve of the Chinese attack,
Maj. Gen, Som Dutt, considered I be-
lieve to be quite an expert in these
matters, writes:

“The Chinese have paid con-
siderabl attention to the realities
of life rather than to academic
approaches to the methods of
conducting war.”

Then, he says:

“Whatever the circumstances
be, however, where the people’s
support and militarv intelligence
are not forthcoming, guerilla
tactics by themselves can achieve
little.”

This was written before the Chinese
attack. I would like to know in the
light of the subsequent events whe-
ther our military leaders would be
inclined to make a reasessment of
this kind of thinking by what I may
be allowed to call our top brass.
Because, what happened? Did the
Chinese have the people’s support
when they invaded our country?
There is no evidence of that. It says,
“people’s support and military intel-
ligence are not forthcoming.” Then,
are we to be driven to the conclusion
that their military intelligence was
superior to ours?
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Many things have been said and
heard and written and read by us, I
do not want to go into all that. But
I finq it difficult to believe that the
Indian jawan who has won so much
military fame on battle fields abroad,
who won renown as an unrivalled
fighting man in North Africa and
Italy under British officers when we
were not yet independent, for some
reason or other could not live up to
hig reputation—not courage, I am not
questioning  his courage, but his
fighting capacity—when he was de-
fending his own independent country,
standing on his own soil and fighting
under his own officers. I believe this
is something which calls for a great
dea] of thought. A

So, the questions that I would like
to raise are in a very general way
whether the morale ang discipline in
the army are what they used to be
or not, and if not. why not. T hope
the probe will gn into this. Have
we gone soft in some way or other,
soft in relation to the standards
which the Indian Army at one time
kept before itself, if so, why and in
what respects?

About our system of intelligence, 1
have heard that there is no separate
system of military intelligence as
such, that we have to depend for
basic intelligence requirements on
the Central Intelligence Burcau which
functions under Shri Lal] Bahadur
Shastri. I do not know whether in
any country this kind of system pre-
vails.

Shri Tyagi (Dehra Dun): We have
heard the same thing.

Shri lndrajit/Gupta: I would like
to know what the facts are.

Then, to my mind the key link in
operational efficiency on the field is
the question of the relations between
the men and their officers, the con-
fidence of the men in their officers.
This probe must go into this question
whether there has been any weaken-
ing of this key link, and if so, why,
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who is responsible and how it can be
rectified.

There is another question. If the
basic training and the pattern of mili-
tary exercises that we follow still
remain based largely on the tactics
and the thought of World War II, then
surely it is time for us to wake up.
I believe the conduct of individual
men in the battle-field is, in the last
resort, nothing but 5 reflection of the

habits that they learn during their -

training.

I feel that there is some legacy that
we have inherited from the British
in this matter, this military mat.er,
which we are very loathe to give up.
It cost us dear and may cost us dear
again unless we get our house in or-
der. The final question is, whether a
false “sense of security” let us down
-and. if 50, to what extent. I believe
that by and large this nation was
kept in the dark as to the realities on
the border. I am SOITY to say that a
section of the press has played its part
ir nurs’ng very dangerous illusions
among our people, All sorts of things,
stories, were put out in the press,
grossly under-estimating the fighting
-capacity and ability of the Chinese. 1
think there can be nothing more gtu-
pid than that. All sorts of stories
were put out, telling us that they
‘have no discipline; they have not got
Proper provisions and po food to eat:
that they have not got proper cloth-
ing; that they do not know how to
fight—all sorts of things. Therefore,
when we are asked to hand over a
grant of almost Rs. 900 crores to the
Government to make proper arrange-
ments for defending this country, I
want to know whether we will be
continued to be denied knowledge,
some knowledge at least, of the pat-
tern of spending simply on the grounq
of security.

In many matters, we often remind
ourselves that we have modelled our-
selves on the British model. May I
Jjust remind the Minister that if he
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were to refer to the defence estimates
of the British War Office, and the an-
nual report of the British Secretary
of War—which he submits at the time
of the budget estimates—he will find
that there is a marked contrast in the
atiitude towards security that we are
displaying and the British are dis-
playing. The amount of information
that is there—I do not say everything
must be given to us—is welcome.
After all, this is the sovereign Parlia-
ment of the country. But even a
paper like the Statesman was obliged
to comment only a week ago as fol-
lows:

“New Delhi’s thinking on secu-
rity still runs on old, out-dated
lines. Between the alien Gov-
ernment of former days and its
reluctant subjects there was natu-
rally a lack of rapport and trust;
perverse caution in the dissemi-
nation of any information of any
interest was then the order of the
day; publication was against the
public  interest—according to
burecaucratic thinking which was
then final. This jegacy has lasted
too long since Independence
which came sixteen years ago.”

We have not given even the break-
down as to how this enormous sum of
money is being allocated between the
three services.

A few days ago, Shri Patnaik shot
off his mouth in the United States,
and there was a big furore in is
country. I was sorry to read—I was
not present in the House—that the
Prime M'nister has said that it is the
practice in the United States to talk
publicly much more about these
things and therefore Shri Patnaik was
adjusting himself to that practice. But
I must say, without going as far as
the United States, one thing: if we
lcok at the United Kingdom, it is the
parliamentary practice there. I am
not concerned with practice outside
Parliament. Who does not remember
that the British House of Commons
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carried on a prolonged and protracted
debate on the rival merits of the Sky-
bolt missile and the Polaris missile—
which would be a better weapon?
Especially in a matter of top military
security, Britain did a th'ng like
that—a debate on the rival merits of
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610 crores in the total budget provi-
sion this year, defence alone accounts
for an increase of Rs. 491 crores. This
Rs. 867 crores is equal to £619 mil-
lions which, just as a matter of in-
terest, is almost 40 per cent of the
United Kingdom’s defence budget of

the two types of missiles, on which at*~=> £1,665 millions in 1961-62—a major

one time it seemed that the fate of
the British Government might de-
pend. It was debated at length in
the British House of Commons. I am

military power.

Therefore, 1 would just like to
pose this question. What is the poli-

not asking even for that type of thing .. ‘tfcal and military significance of this

here. But I would like to know what
type of security is this, which is de-
nied to the sovereign Parliament of
this country,—even that much infor-
mation which I am sure would leak
out and will leak out to foreign
powers. What is the meaning of this?
I am sure that a carbon copy of any
list of weapons ang equipment which
may be supplied to us surely goes to
Pakistan and perhaps via Pakistan to
China too now. But it will be denied
to us. Therefore, this question of a
false sense of security which may
have played its part in the debacle
of October-November ghould also be
probed into, and I would request the
Government to at least take this
sovereign Parliament into its confi-
dence as far as it is pnssible and not
to give us this sort of Demands for
Grants which it is almost imvossible
to understand anvthing about, because
it is necessary to grasp the signifi-
cance I think, of this enormous de-
fence budget demands which have
been placed before us by this Minis-
try.

For a country like ours the signifi-
cance of this is something historic. In
1961-62, the defence Demands were
of the order of Rs. 311 crores. In
1962-63. they were of the order of Rs.
376 crores. In 1963-64 thev are of the
order of Rs. 867 crores, which means
an increase of 131 per cent. As a
proportion of the total national reve-
nue the Defence Demands for Grants
in 1961-62 were 28 per cent, in 1962-63
they were 24.9 per cent and this year
they are 41 per cent of the total
revenue, Out of the increase by Rs.

80 (Ai) LSD—4.

huge burden which the Government
of India has proposeq and which, s0
far as I know, no one has opposed”
We may have quarrelled over how
you were going to realise this reve-
nue, but certainly we have not quar-
relled over the quantum of it. What
is the significance? First of all, I
would like to say, it has a significance
which goes beyond our borders. For
the world at large, for our friends
as well as any potential aggressors
or actual aggressors, it has a signifi-
cance. I believe, it is a geclaration
of self-reliance in national defence.
Otherwise, this Rs, 900 crores has no
meaning. It is a declaration of self-
reliance, it is a declaration of non-
alignment from military blocs. I hope
the Government realises it. I hope
some of my friends on my left when
they vote for the budget demands
will realise that they are voting for
non-alignment and standing on their
own feet. Otherwise, as I said, it has
no meaning, and we should not vote
for it. It is a pledge to stand on our
own feet, to build our own indepen-
dent strength at the cost of enormous
sacrifice and to rely on our own re-
sources first and foremost. I think,
Sir, thig is really the fiscal counter-
. part of the foreign policy of non-
* alignment. It meang that we are not
prepared to walk into anybody’s bloc.
It means we are not prepared to
craw] under anvbody's umbrella for
protection, because if we want to
come under somebody else’s um-
brella we do not need Rs. 900 crores
for it; it could be managed in a
different way. This needs to be
stresseq because we all know that
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very strong pressures are still being
exercised in the country from inside
and outside the ruling party, and I
believe that the Government should
resist them at all costs, because we
have no desire to go the way of
any country which belongs to SEATO
or CENTO. At least one ex-Com-
mander-in-Chief of the Indian Army
is  tub-thumping his way up and
down the couniry. Because he is an
ex-military man his words might be
listened to with some amount of res-
pect by people. He is certainly put-
ting across this line of thought, which
has nothing in common with the poli-
cy of self-dependence and self-re-
liance in the matter of defence.

Also,—though I may be overlapping
a bit into the field of external affairs
but it is so vitally bound up with the
question of defence that I think the
House should be reminded—though
we are grateful for all the assistance
that has come, from whichever side it
may have come, we cannot remain
blind to the fact that certain direct
and indirect pressures or certain visi-
ble and invisible strings are sought
to be attached. 1 cannot be
blind to the fact that the United
States’ insistence on a settlement in
Kashmir is certainly, it seems to me,

hardening President Ayub Khan's in- °

transigence. Anyone who has read
his speech delivered last Friday in
Lyallpur will know what he is say-
ing. If this is the price which is to
be extorteq from us for arms aid,
certainly we will not be prepared to
pay that price.

Then, there is the right which, I
believe, the United States has claimed
and. according to the Press, we have
conceded, that in the case of arms
which are given to us by them two
conditions have to be fulfilled. One
is that these arms are not to be used
except against China; and, secondly,
the right to inspect and observe the
use of these arms at the front must
be given to Uniteq States military
missions and observers. Now, it may
be argued that they are giving us a
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gift and, therefore, why should they
not have this right. I would ask,
what is the value of this gift? What
is the grace in this gift? If we are
their real friends and they claim to
be real friends for giving us this gift
of arms, is it that they cannot trust
us as to how we use them? Sir, it is a
very undesirable thing. If this is the
price of free gifts of weapons, then
]too we should think about it serious-
y.

Then Sir, the United Kingdom
Government, of course, is also help-
ing us. But I cannot fail to see, at
the same time, the fact—of course, it
is within their right and one cannot
question their right—that Britain is at
the same moment negotiating with
China to sell Britania and Viscount
planes to them for possible use to be
converted into troop carriers. They
can do it. It is their right. But what
is the politics operating behind it?
Therefore, Sir, 1 will say that this
question, from whichever angle one
looks at it, brings us back to the con-
clusion that, ultimately, when we arc
(o rely on our own strength primarily
and take assistance in a way which
will not in any way infringe upon our
nationa) sovereignty, there is no other
way out but to see that this enormous
budget is expended to the best possible
advantage by our own efforts and
along lines which will yield the most
positive results in the shortest possi-
ble time.

Then, an idea is being aired about,
in the Press at least, that because the
Chinese adopted certain unconven-
tional guerilla lactics we should take
the help or advice of American ex-
perts in this matter because they have
the experience of fighting in T¥orea
and South Vietnam. But I find from
the American Magazine News Week
that the Americans themselves have
admitted that in the guise of advi-
sers, experts and trainers there are’
11,000 United States military person-
nel at this moment in South Vietnam -
and they have not been able to get
the better of the guerillas who are
fighting there in their own country. T
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would like to know whether in our
own armed forces there are not officers
capable of assimilating and giving this
type of training on mounta‘n warfarc
or jungle warfare to our men. I be-
lieve there were Indian officers, at
least a few, attached to the Chindits
who went in the last war and dropped
behind the Japancse lines in Burma
and who operated there. Where are
those officers? Why cannot we utilise
their services? I hope the Defence
M'nister will go into this matter fur-
ther.

Then, Sir, the significance of this
budget at home, for our own people,
is thay this is the biggest sacrifice they
have ever been called upon to make.
They are going to willingly under-
take much privation and suffering.
But, in exchange for what? I be-
lieve it is in exchange for their right
to demand that these defence grants
are spent wiscly and well, and the
right to take the Government to task,
and bring this Government to book if
it fails, and the Parliament, as .the
represcntatives of the people, has that
task too. “Maximum results; mini-
mum waste” this is what we want to
see,

I am not trying to go into the Audit
Report which has been supplied to us,
but it tells a very dismal tale, and I
believe Audit Report year after
year have told more or less the same
tale of unutilized grants. shortfalls in
key items. unwanted and obsolete sur-
plus slores piling up all gver the coun-
try, infructuous production—I am just
going through the headings of this
Report—non—utilisation of imported
equipments, irregularity in handling
tenders, avoidable delays leading 1o
higher expenditure and so on. This
is, I am afraid what the country has
been going through and it will not
tolerate a repetition of what has been
revealed in this Audit Revort and in
the Report of the Public Accounts
Committee. But. unfortunately. the
risk of its repetition becomes all the
greater because of the huge amount
of money which is involved. A Minis-
try which is accustomed to spend rat-
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her under Rs. 400 crores in a singie
vear is now being given an amount
of almost Rs. 900 crores. and we know
very well how the second law of Par-
kinson operates—the more money you
give to people to spend the more they
spend.

Shri Frank. Anthony (Nominaled—
Anglo-Indians): They waste.

Shri Indrajit Gupta: They will
spend more according to Parkinson’s
law. Therefore, it is a big responsi-
bility which the Government is plac-
ing upon itself by asking for this enor-
mous amount of money.

Just one or two points more and I

"am done. Of course. I have neither

the capacity, nor the desire, to make
any suggestions as to how it should be
spent, but I would plead with thc
Government that some system of prio-
rities has got to be fixed up very firm-
iy. There is a lot of talk in the air
of expanding everything. Of course,
if one has got the resources, who
would not want it? We want to ex-
pand the army, navy, air force, NCC.
ACC, civil defence, production, every-

Shri Raghunath Singh (Varanasi):
Except navy.

Shri Indrajit Gupta:...... and also
get equipments from abroad. But, ob-
viously, we have to cut the coat ac-
cording to the cloth. Either we do
that or we give up this policy and ask
somebody else to come and proteci
us. As we are not in a position whick
will allow us in one year to have
s‘multaneous expansion of all this—
we cannot do it; this country is not
in a position to do it—we must work
out some sort of priorities and make
the most direct and the least confus-
ed approach that we can towards our
objective.

In this context, I would plead with
the Government to consider the de-
sirability of a plan. Why should the
country not have a defence plan toc.
just like in other sectors? In the first
instance I would plead, a threc-
vear defence plan should be worked
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out and put before the country, at
least in its broad outlines. Unless we
do that, I believe that spending will
be haphazard, we will tend tqo live
from hand to mouth and a whole lot
of unnecessary expenditure will be in-
curred and unnecessary burdens will
have to be placed on the people again
and again. Therefore, remembering
that we have not an up-to-date arma-
ment industry, and in matters of tech-
nology and scientific research we re
well behind other advanced countries
of the west, yet we have to do the
job within the limited framework, I
would suggest that the first require-
ment—I am only indicating what I
consider to be a few of the major
priorities; the operation requirements
of the 2,500 miles of Himalayan bor-
der from Kashmir and Ladakh at one
end to NEFA, Assam and Tripura at
the other are naturally suprcme—lI
would suggest that the first require-
ment is the professional army, of
course, a mobile army, trained in a
new way, capable of quick action, de-
cisive action, adequately equipped at
least with small arms of the latest
varieties if possible, and trained in a
new way. We want to see an army
which can move through this kind of
terrain, depending on its own supplies,
without air-dropping, an army which
can move at night across jungles
where there is no track, an army
which can climp over mountains with-
out using lights. If others can do it,
we will have to do it too. If we can-
not, we shall never be able to defend
this area successfully,

Secondly, the training of the indivi-
dual soldier, in my opinion, should be
directed towards making him a good
individual fighting man, equipping
him individually as a soldier with
greater fire power. I am told, I do
not know, that a majority of our
jawans who were sent up for opera-
tional duties on the Himalayan bor-
ders, though they may be properly
trained in other matters, though they
may be very well trained for drill on
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the parade ground and so on, they
did not know how to climb a tree or
how to swim a river. These are very
obvious things. So, I think we shall
have to consider what we mean when
we say that we want a well-trained
army and that too in large numbers.

Behind this border force, I think
almost every one is agreed, assuming
there is an aggression again and as-
suming the aggressor can come down
to the plains, we need reserves of
heavy armaments, tanks, air support
and so on. That must come second;
second or simultaneous; of course, I
do not mean in the sense of time. Then
comes helicopters, transport planes
and reconnaisance planes. I am say-
ing this because we are talking of the
expansion of the Air Force in gene-
ral terms. What is to be given prio-
rity? I would suggest that helicop-
ters, transport planes and reconnai-
sance planes in the first place, with-
out which the mobile type of army in
vais front will never be able to func-
tion and 'move. Then we need other
iogistical requirements like vehicles,
mules, houses etc., which were adap-
ted for that terrain. that, I am told,
is being looked into, and the Minister
hag made some statement in the Con-
sultative Committee of his Ministry. We
also heard reports about how the wire-
less system broke down during the
operations and how the messages were
intercepted by the Chinese and so on.
I do not know whether it is correct,
but, in any case, high priority must be
given to the organisation of an effi-
cient and direct wireless network in
those areas.

About the Air Force, I mentioned
the need for a plan and said that the
Air Force has got to decide now, look-
ing ahead three or four years, what
we are going to concentrate on, be-
cause nothing gets obsolete so s00n as
a fighting plane. Of course, I be-
lieve that the coming up of the MIG
factory may prove the turning point
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1n one sense, in the same sense as the
coming up of the Bhilai steel plant is
having its repercussions in Rourkela
and Durgapur. I hope and believe
that the coming of the MIG plant may
see an improvement in the production
of the HF-24 and GNAT fighter and
also the technica] difficulties and bot-
tlenecks which we are constantly be-
ing told about in the Annua] Reports
may now diminish after the MIG fac-
tory begins functioning properly But
that is not enough. As the Prime
Minister hag said in some statement
which I read, we are thinking of
buying missiles, ground to air missiles.
If, so, we have to think seriously of
scrapping our norma] functional air
force in the sense of fighters or figh-
ter-bombers. I do not know what is
the plan and what they are thinking
of but the most elementary, the chea-
pesy type of ground to air missile in
the United Kingdom costs £ 30,000
to £50,000 each which means betwecn
Rs. 5 lakhs to Rs. 7 lakhs. Either we
scrap the air force, as we know it
popularly, and decide that in three tc
five years we shall switch over to
miss’les or, if it is a fantastic sug-
gestion, we shall have to decide nuw
what else we are going to do 10 ex-
pand our air force.

Coming to the navy, I asked a
question the other day for this very
purpose. I do not know if urybody
seriously contemplates the possibility
of aggression in the near {future
aga‘nst us from the sea. By whom it
will be carried out, I do not know. I
am all for keeping the navy and ex-
panding it and so on, because our very
long coast line demands it. But where
will it come in the system of prio-
rities? We have invested in a very
expansive aircraft carrier, though, I
believe, we have not got aggressive
designs against anybody else. But
everybody knows that in modern war-
fare, the aircraft carrier is the most
vulnerable possible target from the
air. Would it not be better to think
in terms of submarines and light tor-
pedo craft. If so, how do we propuse
10 acquire or build or get them?
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Then comes the question of the De-
fence Research and Develcoment
Council. I feel a very aigh priority
must be given to its work. Therefore,
for fixing all these priorities, the ques-
tion of a plan comes to the forefrornt
and I would plead with the Govern-
ment for thinking aiong these lines and
preparing if not a five year plan, at
least a three year pian, so that waste
is cut down to the minimum gnd in-
tolerable and unnecessary burdens are
not put on the people year after year.

Finally I would say one wecrd
about defenct production and I will
have finished. There is a very dan-
gerous portent to my mind in this
country and that is the constant ei-
forts which have been made and the
voices which have been raised by cer-
tain interested quarters to give the
private sector its share in the produc-
tion of arms and equipment aud wea-
pons. I want a statement from the
Government to this question when the
reply is given to this debate, because
it is a question of policy. What do
they propose to do? Have they given
any type of assurance direct or indirect
to the monopolists of the private scctor
regarding this? At the moment in
the industry policy resolution, the pro-
duction of arms and ammunition is
reserved strictly for the pubiic sec-
tor. We do not want private arma-
ment kings of the type that we see
operating in certain western countries
to develop in our country with all
sortg of disastrous results, both mili-
tary and political. We would insist
that as far as production X weapons,
arms and ammunition goes, this must
be kept reserved for the public sec-
tor strictly and the necessary expan-
sion should be carried out there. As far
as other defence production gocs, i.e.
stores components and that type of
thing, the whole mass of equipment
which the Defence Ministry requires,
there 1 have no quarre] with them.

This question came up a little while
ago. I believe from my own ex-
perience of the engineering industry
that there is plently of unused idle
capacity lying in the private sector,
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which can be put to good use if it
is properly assessed and it should be
done, so that at least import sulstitu-
tion can go a long way forward and
the bill we pay every year to fureign
creditors may be cut down rapidly. 1
believe the railway equipment com-
mittee has done a much better job
than the defence people have done in
this respect. During the last war, the
Director General of Munitions Fro-
duction at that time used to go round
personally from one private factory to
anoiher, assessing the capacity and the
amount of surplus capacity which
could be switched over to the needs
of defence production. The Chair-
man of the Indian Engineering Asso-
ciation has made a statement in which
he has given a long list of the diffe-
rent types of opertions in which a very
high percentage of unused capacity is
lying idle. This should be put to good
use. I have no objection to that at
all, because it will mean saviug very
valuable foreign exchange. But as far
as the question of arms and equipment
goes, the private sector must no! be
allowed to intrude into this sertor. If
it does, it will be at own own peril.

I do not wish to take up more time.
1 am sure subsequent speakers will
also refer to the conditions of the
jawans and the necessity for some im-
provement in some directions which
we are all feeling very urgently. I
would have said a few words, but 1
will not. 1 will simply conclude by
reminding the Defence Minister that
there are some direction in which I
believe that our jawans are probably
treated worse than their equivalent
ranks in the armies of other coun-
tries. I have np time to detail those
steps; I hope subsequent speakers will
mention them. Even in UK. a com-
mittee has been set up under the
chairmanship of Sir James Grigg, who
was Finance Minister once in India,
and that commission has recommend-
ed that the pays and pensions cf the
armed forces in the British army must
be reviewed regularly at intervals of
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not less than two years. I am not say-
ing that we must imitate that and set
up a smilr procedure here. But this
whole question must be given much
more attention that it has been given
in the past. If the jawan is to fight
with more enthusiasm, more heroism,
more energy and more self-dedication
for the defence of the couniry, as we
are sure he is capable of doing, those
matters in which injustice is stil] be-
ing done to him, those matters in
which there are deficigncies, must be
made up ag soon as possible. That is
the least that they can demand of us.
It is not enough simply to give lip
service to their gallantry, We are do-
ing that on every possible occasion. I
do not believe that the fighting man
is satisfied just by hearing politicians
praising his courage. He has got
enough and abundant courage; he does
not want it from us. But he dves want
that we should use our powerg to
give him a fair deal, so that he will
be more secure in this job and fight
with a better heart.

Shri Ranga (Chittoor): Mr. Spea-
ker, Sir, I am very glad my {riend,
Mr. Indrajit Gupta, has made a very
informed and constructive contribu-
tion today. But at the same time, I
would like to warn the House about
one very dangerous implication of the
preliminary remarks that he had made
in regard to the morale of our troops
and the manner in which they have to
be led. We do not want the intro-
duction of that institution of political
commissars into our defence iorces.
Once that js agreed upon, then we can
proceed with the consideration of the
suggestions that my hon. friend has
made,

Before I proceed with my remarks,
I woulg like to read the various sug-
gestions that we have made in our cut
motions in order to place before the
House the points on which we woulﬁd
like the Defence M'nister to give his
reply and his consideration. 'I‘hos.e
points are narrated here. There is
need to start more military Acade-
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mies, Army Cadet Colleges, Sainik
Schools, Army Educational Corps,
Traming Colleges and Centres; there
is need also for having g permaneu:
ment and another Committee of senior
army officers to keep watch over the
army expenditure in different depart-
ments and ensure economy and etii-
clency. There is also need for organ-
ising and recognising the powers and
responsibilities of Army Council and
the Defence Consultative Council.
There is at present imbalance in the
recruitment of officers between dif-
ferent areas and this should be reciti-
fied There is slow progress in re-
cruitment und training of commission-
ed and non-commissioned officers.
There is also failure to ensure ade-
quate protection from air raidg into
developed areas with the active co-
operation and assistance of ai] friend-
ly countries which had rushed to
India’s  assistance during the last
Chinese invasion. There is also fai-
lure to develop a nation-wide policy
for providing pensions, gratunity and
employment to the dependents of the
personne] and officers who laid down
their lives in the defence of the coun-
try and also for those who are pernia-
nently disabled in the course of the
operations.

Then, there js need to re-organise
the Army for guarding Ladakh and
the North-Eastern border areas of thc
country by constituting a separate
Himalayan Army and the need tr
equip the army with modern weapons
used in fighting at high altitudes.
There is also need to re-crganise
training at the various Command
Headquarters and to train officers of

the army in foreign countries in‘modern’

warfare whenever necessary and to
the extent necessary. Then there is
need for increased welfare activi-
ties. There is need to streng-
then the Air Force specially as
also the Navy and to intensily the cf-
forts concering increased production
through the Defence Producticn or-
ganisation. There is also neeé 10 re-
organise the Armed Forces Informa-
tion Centre and the Intelligence De-
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partment and to provide accommoda-
tloq to the Army personne; recruited
during the emergency.

13 hrs.

My hon. friend, the hon. leader of
the P.S.P. would be going in great de-
tail about the failure to make a
thorough probe into the poiitizai and
military aspects of the recent reverses
suffered by our army. Our  hon.
friend from the Communist party pos-
ed certain questiong in regard to why
we had to meet with those failures dur-
ing the recent war that China had
inflicted upon us. I need oniy say on
very good authority that the Army
feels terribly humiliated over the dc-
feats that had come to be inflicted
upon us and the manner in which
it had been let down, both during that
crisis and for over two or three years
prior to that crisis, by ihe kiund of
political and military leadership that
they were given and the country was
vouchsafed from the Defence Minis-
try and the Government as a whole.

Some hon. friends have been mootl-
ing the idea that it would have Leen a
splended thing indeed for the Gavern-
ment to have impeached the former
Defence Minister. But  what is the
earthly use of taking up one parti-
cular Minister? It was the Gevern-
ment as a whole which really deser-
ves to be impeached. But there is not
political power enough in this coun-
try to impeach it. They can certain-
ly re-organise and reshape them-
selves and in that way make their obe-
isance to the country, but they are not
prepared to do that also.

My hon. friend from the Communist
Benches had given a warning ‘o the
new Defence Minister. I join with
him in welcoming the new Defence
Minister . . . (Interruption). I also
wish him all success. By wishing him
all success 1 am wishing all success
to the country as a whole. I hope that
the new Defence Minister will not
commit the mistakes that the earlier
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defence  Minister had committed.
Those earlier mistakes couid have
been excused if nobody in this coun-
try had given him timely warnings;
but in spite of those warnings the
earlier Defence Minister did what he
did or failed to do what he fauned to
do with the result that the armies, as
everyone has said before, were out-
'‘manned, outweaponed, outgeneralled
and also outnumbered. It was not
because proper morale was not there.
Indeed our troops were highly pat-
riotic. If there were to be any kind
of a political tinge that has to be
given to our defence forces, it is only
of patriotism and I am glad to say
that our armies and our defence forces
as a whole are as patriotic, if not
more, as all those of us who are not
in the defence forces but whose duty
it is to stand by our defence torces.
What was lacking for them was what
was not given by the Goveinment,
namely, proper leadership and pro-
per generals.

We, on thisg side of the House, had
many occasions to warn the Govern
ment about the manner in which the
then Defence Minister and variout
others who were associated with him
were trying to import politics, group-
ism, personal idiosyncracies and choi-
ces and favouritism into the armiecs
and about the manner in which th?2
leadership of our army and the de-
fence forces was being developed, pu!
together and kept together. PRut all
our warnings were not heeded. We
know the result. My hon. friend
wants the present Defence Minister to
wonder why the earlier Defence Min-
ister had become an earlier one, why
the earlier Chief of Army Staff had
become an earlier Chief of Army Staff
and why another Commancer had
become an ex-Commander. He should
know the reason; the former Defence
Minister should know the reason; the
earlier Parliament as well as this
Parliament also should know the rea-
son because we had been giving these
warnings in spite of the frets and
trowns of the hon. Prime Minister.
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Before I go to the next point let me
say wnat it is not only the detence for-
ces which feel terribly humiiiated—
and rightly so—but the country as a
whole and, at least for my part, 1
feel awfully humiliated when I found
the hon. Prime Minister saying that,
after all, in India we only had a few
reverses in two or three batt.es and
therefore he felt humiliatrd by some
other people saying that taez whole
nation was feeling humiliated All
that I can do is to repeat, once again,
that I feel humiliated indeed over this
attitude displayed by the leader of the
Government.

Then, let me take up the need for
constituting a Himalayan Army. Of
course, generally we say that there is
an army, but what I suggest is a
number of armies which are given
names and numbers also and in that
manner I want a Himalayan Army
which will be specially constituted,
provisioned, trained and armed so
that it will be able to operate at high
altitudes both in guerilla fasnion and
in the conventional manner of armies.
Everyone knew that so inany people
from different parts of the cuuntry had
to go and fight and they fought
wonderfully under the most adverse
circumstances. But, nevertaeless, if a
greater percentage of them had becn
people recruited from the five Himaya-
lan regions, surely our armies could
have given a better account of them-
selves. The sufferings tnat came to
be inflicted upon our people not cnly
by the Chinese but also by the cli-
matic conditions and various other
difficulties could have been minimised
if only Sikkimese, Nepalese, NEFA
people, Bhutanese, Ladaxhis and
Kashmiris had been recruited in
larger numbers and were given the
necessary status and strength.

This does not seem to be a revolu-
tionary suggestion because tae Min-
istry itself is thinking of providing
special facilities for peoplc who have
got to operate at high altitudes and in
the Himalayas. They are themselves
suggesting additional allowances for
them. What I suggest is that it is not
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enough to offer additional ailowances
only but it is necessary to recruit
them on a different basis and start
them on a different salary basis as
also allowances, equipment and all
these things so that those people will
not have any worry at alt in regard
to their creature comforts and the
necessary equipment. Secondly, they
would be ab.e to fight much more
spiritedly since they would have the
feeling that they are deieading their
own home and nearlh, their own re-
glons and their own cultural environ-
ments. So, I hope, my houn. friend, the
Defence Minister, will try to give some
consideration to this suggestion.

I am glad that they have decided to
promote the Jammu and Kashmir
Militia battalions and designate them
as Ladakh Scouts. Instead of tinkering
with this matter in this manner, de-
sirable though it is, it is much better
for them to take up that bigger pos-
sibility of constituting a  Himalayan
Army.

Then, there is also need for giving
representation, or rather for speedily
recruiting more and more officers.
The.e seems to be a niggardly policy
at present. If you take more and
more of them, it is quite possible that
immediately all of them might not
come to be employed and needed. But
it is best to have ag many of them as
possible in the Reserve Li t, pay them
a retaining fee, if necessary, and keep
them waiting on the waiting list so
that at any moment a bigger emer-
gency than the present one comes
upon us the Government would be
able to lay its hands on that list and
send for all these people to come to
our Trescue.

Then, we want military intelligence.
Now, in regard to this matter, it is
difficult for me to feel quite secure
because we have forces in our country
which are aligned with Soviet Russia
and China on one side and also with
Pakistan on the other. Therefore, I
am not quite sure how much of in-
formation I can possibly expect our

efence Minister to place at our dis-
posal. I would like to have a full
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discussion with him and also with the
Prime Minister and more than tha.
rather along with the Chiefs of Staif.
Otherwise, there will be danger. In-
deed even now, what you cal, about
the labourers, the workers, who are
employed in the ordnance factories,
are we quite sure that a larger per-
centage of them are entirely tuned
only to the call of our motherland and
the urge of patriotism and not influ-
enced by some of those highly strung
political minds of people whose inter-
national contacts and international
alliances and international Joyalties
are found to be so very inconvenient
at this present juncture. I am in
favour of self-reliance. We are gll in
favour of the present Defence budget,
the amount of money that my hon.
friend, the Finance Minister, has
found it possible to place at the dis-
posal of the Defence Ministry, not
because we feel sure that this money
js likely to be gpent in a foolproof
efficient manner, not because we feel
sure that no wastage would take
place, but because of our urge of
patriotism that there is in the minds
cof the people and also ourselves. But
I do not feel sure that this money
would be enough. My hon. friend the
Communist spokesman was wonder-
ing whether we were not placing too
much money at the disposal of this
Government.

Shri Indrajit Gupta: I never said
that.

Shri Ranga: It is quite possible
Well, that is the import of what he
said as I thought. I am subject to

correction. But, anyhow, one
thing is clear that it is
quite possible that the

Defence Ministry may not be able
to spend all this money within the par-
ticular one year usefully and effi-
ciently without wasting anything at
all. Therefore, they cannot be too
sure about it. That was the reason
why I ventured to make that sugges-
tion to you and through you to the
Government that they should think of
appointing a high-powered committee
whose duty should be to examine from
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time to time not only their estimates
but also the manner in which they
would be incurring this expenditure
so that then and there the suggestions
could be given to them to enable
them to avoid any wastage. One per
cent of wastage out of this sum of
Rs. 870 crores or Rs, 880 crores comes
to Rs. 8.8 crores and 2 or 3 or 4 per
cent of wastage till now has been
taken to be, more or less, normal. If
that was to be indulged in now, then
it will be a very serious matter indeed
for our national economy hecause some
of those new taxes that my hon.
friend has come to impose now again
over which there is so much righte-
ous indignation and dissatisfaction in
the country are expected to yield
nearly Rs. 25 crores and the 3 per cent
of wastage would come to that
amount. Therefore, the Defence Min-
ister cannot be too careful about it.
Having said that, may I ask, have they
got the necessary organisational equip-
ments to spend this ‘money efficiently
and satisfactorily during this particular
period? If I am to judge the achieve-
ment of the Defence Ministry from
what has happened during the last
three or four years, I cannot feel quite
so sure about it. There were the
‘Shaktiman’ and there were the
Japanese trucks. The former Defence
Minister told us that he was going to
produce all these things at a great
speed and we know their failure. It
was only five or six crores of rupees
that were involved in it. Here we are
placing at the disposal of the Defence
Ministry hundreds of crores, more
than what they had last time.
Therefore, may I know, would it be
possible for them to spend it efficiently
and satisfactorily? I am glad my hon.
friend, the Finance Minister happens
to be here and I hope he will try to
go into the kind of the Finance Minis-
ter that we used to have before the
Planning Commission had come and
begin to exercise those powers not in
order to inhibit proper expenditure
but in order to see that this expendi-
ture is incurred in a satisfactory, effi-
cient and usefu] manner,
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Then, there is the question of
leadership for the army. I am told—
and I speak gsubject to correction—that
in Englang they have ap Army Coun-
ci]l consisting of the Chiefs of Staff
and he disposes of almost all problems
of discipline, organisation and internal
management and the Defence Minister
1s not expected to interfere and he does
not interfere. It is only when his ad-
vice is sought or when the Chiefs of
Staff are not able to agree amongst
themselves, or when high matters of
State are involved, the Defence Mins-
ter’s interference is invoked or is in-
dulged in, I would like a similar prac-
tice to be developed in this country.
Maybe, it used to be there some years
ago but the earlier Defence Minister
had started monkeying with it and,
therefore, there is all the greater
need for the present Defence Minister
to adopt this practice.

In regard to the recruitment of these
officers and their training, not only
greater speed has got to be followed
but also the training period has also
got to be shortened. They have them-
selves agreed in principle. Now, I
would like that to be gone into very
carefully so that more and more peo-
ple can be trained and more frequen-
tly, more rapidly and what is more, till
now if anybody were to examine the
manner in which al] these various
Generals have come from various parts
of the country and also other ranks,
one would find there is a great im-
balance. We would like an assiduous
efforts to be made, a conscious effort
tc be made and sincere effort to be
made by the Defence Ministry to see
that from every part of India as many
people as possible are encouraged to
come and join the army and the de-
fence forces so that the whole of
India will be taking part in the de-
fence of our country.

Will this money be enough? The
answer that is given by what we
learn from the press about the talks
that our Ministers are having with
various representatives of America,
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England and various other countries,
is that it is not enough. This is not
the amount that will have to be
spent during the next year in deve-
loping our defence equipment. So
much more would be needed. How
much more, w edo not know. We
would like the Defence Minister to
give us some idea as to what we are
now providing for would go half-way
or one-third way, or one-fourth way,
or three-fourths way. How much
more we would have to depend on
other countries? Certainly we have
got to depend on other countries in
order to make ourselves completely
self-relient, to use that word in an-
other way, as against the Chinese.
We do not know, when the Chinese
are going to come, The Chinese
themselves have been talking in a
very warlike manner and they have
been attributing to us a warlike spiit
which we do not seem to exhibit that
we are starting our own military
stations on the borders of Sikkim on
their side, that we are having recon-
naissance flights and the rest of it.
Here is our Prime Ministe1 who ;ays,
and he has been a saying so, we would
not touch Longju although it once
belonged to us just hecause we have
given word that we are not going to
interfere with it today. That is the
Prime Minister we have, peace-loving
as he is. Yet, the Chinese go on
making these accusationg as it has
become their habit. They accuse us
of things which they try to do them-
selves, which they have already
begun to do or which they are goiug
to do. That is how they are going
to trouble us, If they are going to
trouble us, we do not know when the
invasion is likely to take place? It
it likely to take place in the mannar
in which it took place last time? Did
our Ministry know that it was going
to take place in that manner? I can-
not ask them for enlightenment now
because they may not possess it.

But, one thing is clear. The Prime
Minister and some other people have
given to understand during that
crisis that Delhi is one of the nearest
places to their jumping off places
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from Tibet, for their planes. May be
1 hour or 1 hour and 30 minutes. Most
of our cities are in danger of bcing
destroyed. The British were at one
time wiser when they did not build
the multi-storey buildings in Delhi
Now, we thought we have become
wiser and we have built all these
things and spent al] the money and
taxeqd the people. What is going to

Uappen to all these things? The

Prime  Minister was himself in
jitters. So were we, because we do
not wish to lose al] these things. So
we want air protection. Whether
you cal] it air umbrella or air armada
or anything you like, we need it.
IHave we got any equipment in our
country? They themselves have said
that we do not have more than a few
hundred. Everybody says that the
Chinese  have got thousands. Who
supplied all these things to them?
My friend says that these
M. I. Gs. are going to start 3 new
chapter for us. Two have come.
Tweclve are to be in our possession 1n
some time to come. But, the Chinese
have got hundreds of them.

An Hon. Member: Thousands.

Shri Ranga: Whether it comes to
thousands or not, anyhow, hundreds
they have got. Who supplied them?
My friend wants us to be warned
about America and England, that
Englang is tikely to send Skymasters
to China. Here is Russia which has
been building up all these equip-
ments for China for all these years.

Shri Indrajit Gupta: They are
building it for you also.

Shri Ranga: Yes. They have built
for us. They have built these friends
also for us. We cannot afford to be
complacent. (Interruptions) We must
be self-reliant. I agrece. That is why
my friends, I think, have become
self-reliant by asking all those people
who are pro-China for the time being
to take leave from their party and
themselves have become self-reliant
now. That is not the kind of self-
reliance that we. want. We want
self-reliance here in our country
by strengthening ourselves, not
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only with our own equipment,
but with all the equipmeat
that all other countries including
Soviet Russia, are willing, are good
enough, are sensible enough to pro-
vide to us. If Russia is going to give
al] that, we have not said No. Indeed,
the Americans themselves have not
said No; the British or anybody else.

In fact, my friends the Communists
and also those friends from the Con-
gress benches are so much in love
with their dogma of nonalignment. So
are the Americans. So are the British.
They think that they are going to be
partners with us in this terrific fight
that we have got to wage with the
Chinese in order to liberate our
country. If they are to be partners
in this common fight, they would not
like us to be fighting on two fronts.
That is why they want some kind of
a settlement,—that these two coun-
tries are sensible enough to have a
settlement between themselves, India
and Pakistan, Not because they want
to impose it on us. If we do not want
to be friends with Pakistan, we are
welcome, Only Pakistanis are suffer-
ing from the suicidal mania that they
have begun to behave in such an in-
human and indecent manner. They
have made it absolutely impossible for
us to think about them in a friendly
manner because of their cussedaess.
1t is no fault of England or America.
Then, again, they do not want us to
be on unfriendly terms with Soviet
Russia however closer Russia is with
China, Their New Year Message is
there. In spite of that, my friends
have the temerity to think like this
and give sermons. The New Year
Message was given by Khrushchev.
He warned the whole country, the
whole world lest they should think
that China and Russia might possibiy
fight among themselves. They would
never do so, he said. They were blood
brothers.

Shri Surendranath Dwivedy
(Kendrapara): In case of attack, they
would go to their aid.

Shri Ranga: In case of attack they
would go to their help. I ha've no
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objection. The only trouble is, China
has picked up a quarrel with us. That
is why we have to see who are our
friends and who are not. There are
some people who would be neutral.
Soviet Russia may be neutral; may be
somewhat friendly; more friendly to-
wards China. We cannot forget that.
Here are countries which are friendly.
They have given us support last time.
Hundreds of crores worth of stuff has
been flown into our country. It is
extraordinary for anyone who has got
a proper sense of gratitude and grace
to begin to throw doubts in the face
of the fact that every day an aero-
plane came filled with armaments.
They were rushing to our rescue. If
all these things had not come, we do
not know whether the Chinese would

- have declared cease fire at the mo-

ment that they declared it. We want
that support to come,

If these people were to come, we
want them to come as friends, not as
masters. There, we are one with the
Prime Minister. The Prime Minister
is one with the country. I am sure
these people have got the sense
enough not to think in terms of any
kind of strings at all. They have
displayed that statesmanship even
earlier. When they went to Korea, did
they occupy Korea? They prevented
the Chinese from occupying the
whole of Korea. After they ihad
liberated Korea up to the particular
paralled, did not the Americans go
back? We do not want the Americans
to come in that manner also into our
country: not even in that manner. We
want the Americans, the British—we
make no bones—we want all the other
countries, Canada, Australia, West
Germany, France and all the demo-
cratic countries who want to help us
to come into . common comradeship
with us in order to fight against
Chinese communism.

Shri Tyagi: Comradeship
becoming communists.
Shri Ranga: No, no, I do not want

to give the monopoly of the use of
that word to the communists.

means
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We want a victory plan into which
development also will be dovetailed.
We do not want a distinction to be
carried on as the Prime Minister
wants us to accept between develop-
ment on the one side and war prepa-
rations on the other. Priorities there
must be. The very first priority
should be given to defence, to victory,
To this end, let there be development.
In the course of the development, we
certainly do stand for the State alone
undertaking the responsibility of pro-
ducing armaments in this country.
That is not enough. They have had
their experience of the ordnance fac-
tories. They say they are working
overtime by paying so much more.
That is a wastage. I want more ord-
nance factories to be started. They
say that they are starting 12. How
long are they going to take? I think
my hon. friend the present Defence
Minister will not be so erratic as his
predecessor by changing his orders
every month, every three months,
every four months, as it happened in
1962 and 1961. Ordnance factories
could not be brought into existence
and covered accommodation could not
be created. Even the initial steps
could not be taken. I hope he will
learn from all that experience. He is
going to start 12 ordnance factories.
How soon, where, in what areas, all
these things will have to be tested. It
is going to take a long time, if they
are not going to be dynamic. Twelve
will not be enough. Twenty-four
would be needed. Every State has got
to be provided with one or twoe
ordnance factories. New people have
got to be taken in, those people who
have not been touched, singed and
catapulated into an ideology which is
barren of patriotism and which is
alien to patriotism. That is very
necessary just as we have found it
necessary to recruit our own people in
order to man our own trawlers which
are plaving in the Brahmaputra in-
stead of having to depend on Pakistan.

Similarly, we have to develop our
ordnance factories. With this end in
view, these ordnance factories will
“ave one motto and one motto only,
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to produce more and more to be plac-
ed at the feet of our Mother India.

Then, lastly, I am anxious that so
much more has got to be done for our
jawans. No opportunity should be
given for any to give—what should I
say—brain-washing to them. Our
jawans have to be paid more, so much
more. The country is ready. In fact,
the money given that way will not be
wasted in any way. Their allowances
have got to be stepped up. Better
equipment has to be provided for
them. Welfare services also have to
be stepped up. After having done all
this, accommodation has got to be
provided. The Minister of, Housing
was bewailing that he had not enough
money. 1 would rather money were
taken away from that Ministry and
given over to this Ministry in order to
provide accommodation for our officers
and defence personnel. There should
also be covered accommodation for
the equipment. In all these direc-
tions, dynamic steps will have to be
taken,

I would like this Ministry to be
reorganised so that it can become
much more compact. At the same
time, let them have, if they want, any
three of the best Ministries to go and
aid the Defence Ministry. Let not the
Defence Ministry feel jealous of the
Ministry of Economic and Defence
Co-ordination. Let it not make the
Ministry of Economic and Defence Co-
ordination feel unhappy because it has
not got any work or anything like
that. Both these Ministries are need-
ed, and they have got to be dovetailed
into each other; the military produc-
tion has to be dovetailed with civilian
production. The private enterprise,
the people’s enterprise, and the peas-
ants and workers are also only too
willing to place as much of their own
production as possible at the disposal
of the Defence Forces provided the
Defence Forces will have statesman-
ship and dynamism enough to wel-
‘ome their co-operation and stimulate
their co-operation and provide the
necessary incentives.

In this manner, I would like the
Defence Ministry to be reorganised



7989 Demands

[Shri Ranga]

and strengtheened, I wish well of the
Defence Ministry and also of our
country with gll the money that we
are placing at their disposal. Let me
hope that when I come back again
next year to deal with the Defence
Ministry’s Demands, India will be in a
happier position and a better position,
and it would not be necessary for me
to take the same stand that I had
taken yesterday that such and such a
Ministry should be dismissed.

Mr, Speaker: According to intima-
tion since received from Members, the
following cut motions are desired to
be moved to Demands for Grants
relating to the Ministry of Defence.
Hon. Members may move them subject
to their being otherwise admissible:

Cut Motion Nos. 1 to 4, 6 and 10 to
14 as shown in List Nos. 1, 2 and 3.

Shri Yashpal Singh (Kairana): I
beg to move:

(i) “That the demand under the
head Ministry of D-o~fence be
reduced by Rs. 100”.

[Unsatisfactory arrangements in NEFA
and Ladakh before or after the
Chinese Aggression. (1)]

(ii) “That the demand under thte
head Defence Services, Effective
be reduced by Rs 100”.

[(i) Nced for rcorganisation of army,
(ii)nced to strengthen the air-force
and mavy, (iii) need for conscrip-
tion in the country, (iv) need to
strengthen the intelligence depart-
ment in army, (v) method of pro-
motions in the high ranks of the
army personnel, and (vi) method of
awarding the medals to the armuy
personnel who fought in the NEFA
and Ladakh in 1962-63. (2)]

Shri Surendranath Dwivedy: 1 beg
to move:

“That th» demand under the
head Ministry of Defence be
reduced by Rs. 100”.

[Failure to make a thorough probe
into the political and military as-
pects of the recent reverses suffered
by our army. (3)]
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Shri A. V. Raghavan: I beg to move:

(i) “That the demand under the
head Defence Services, Effective
be reduced to Re. 1”.

[Discrimination between Officers and
Other Ranks in the matter of annua:
increments. (4)]

(ii) “That the demand under the
head Defence Services, Effective
be reduced by Rs. 100”.

[Need to (i) increase the pay and al-
lowances of Jawans, (ii) allot more
funds to the State Post War Recon-
struction  Fund Committee, (iii)
provide better service conditione for
the employees of the various State
Soldiers, Sailors and Airmen’s
Boards, (iv) ensure employment
facilities to ex-servicemen, (v) pro-
vide funds for starting ex-Service-
men's Co-operative Societies, (vi)
reserve 25 per cent of vacancies for
war service candidates, (vii) pro-
vide family quarters to married
Jawans, (viii) provide dearness al-
lowance to Jawans at the same rute
as allowed to civilian employees of
the Defence Ministry, (ix) relax
regqulations to enable better oppor-
tunities of promotions to higher
ranks. (6)]

Shri Vishram Prasad: 1 beg to
move:

“That the demand under the
head Ministry of Defence be
reduced to Re. 17,

[Failure to (i)maintain adequately-
equipped armu on the border, and
(ii) guard the North-East frontier
border of the country. (10)]

Shri Sivamurthi Swamy: 1 beg to
move:

“That the demand under the
head Ministry of Defence be
reduced by Rs. 100”.

[Need for immediate action to remove
the Chinese from Nefa and Ladakh
on Northern border of our mother-
land. (1]

Shri Vishram Prasad: I beg to move:

“That the demand under the head De-

fence Services, effective, be reduced by
Rs. 100.”
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[Need to (i) reorganise the army for
guarding the North-East and Ladakh
border areas of the country, (ii)
increase the strength of the Army,
(iii) equip the Army with modern
weapons used for fighting at high
altitude, (iv) open more recruiting
centres, (V) reorganise training at
various Command headquarters, (v)
train officers of the Army in foreign
countries in modern warfare, (vii)
increase welfare activities of the
Naval personnel, (viii) strengthen
the Air Force, (ix) strengthen the
Navy, (x) increase the number of
training centres for Pilots and
Ground Engineers, (xi) intensify the
efforts concerning increased produc-
tion through Defence Production
Organisation, (xii) re-organise Arm-
ed Forces Information Centre, (xiii)
provide accommodation to the Army
personnel recruited during the emer-
gency, (xiv) expand Territorial
Army Units, (xv) expand and in-
crease Lok Sahayak Sena Camps,
(xvi) establish National Volunteer
Rifles, (xvii) expand the activities
of the Indian Navy, and (xviii)
equip the Naval Research Group
with modern instruments. (12)]

Shri Sivamurthi Swamy: I beg to
move:

“That the demand wunder the
head Defence Services, Effective
be reduced by Rs. 100”.

Need for effective steps to str-
engthen Defence Services to meet the
challenge of Chinese aggression (13).

“That the demand wunde:r the
head Defence Capital Outlay be
reduced by Rs. 100”.

[Need for building up our defence
factories for production of modern
arms. (14)]

Y gy fag : weas ey, TRt
9T qga A & AT gy 3 Srar
¥ I gV T ¥, AWH WS
g1 & o 91 W9 g9 F I W T
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& AT A A g fe
2TEH T q9C TF gHaT § WK A TN
FT a9 A AT § | ARG Aq N
A ¥ WYl ATAA W FTOFA
.Y @ fewem 9= @9 FW@T 9T
T fiF To Fo TN T FT § . ¥ THT,
Jo THo To & .Y TRAE, TI9Y HILAT
©. ¥ 9T, AATET 3 I8, FSIRET
¥. % 7@, IUSE §.3 U8
AR ofFe™ 3 9@ &= 9 9
W R & ww @ fF fa e
# fege gt & @9 3 & F ooy
T [IEAT I GF HWT 4T | WX
AT LA F F9E FT ST G Al Jode
# I F AWAA THEA T YR TEE
&< T 4T, o Tho Yo ¥ ¥Y I
g T 91, AfFT ;S A gATa
T E I A W AT & FQ § 7
& HYT AN T T A% ¥ 97Ee
a7 §1 99 F fag f g mwi
g T § 5 9g A9 a9 §, T
TaEe &1 § 79 A w7 Ag T
qer fF o« Waay F 9% faufa
ATt g% & q@ g awre fadar g
fEa |

13.33 hrs.

[Mr. DEPUTY-SPEAKER in the Chair]

S T Y T @9 FA § qR /T
¥ g9 ger a1 F AT 9 agw
¥ §.3 @< @9 FW@T 9T

AR AT A TG T TG Hiwe
fed, AfFT § Wiwe TF A §
# &g« ol ¥ 9% FT WY F' qqGET
arear § 5 & (eye-us § 99 fF
TR @ febw fafrex 4 99 @9
IR a9 FT & 7T 97| I TAA
¥ T g9E wEAT A« T 6
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[+ <A Fag]
eYe-¥s F g W TART fegw
9T @F F F, 7 L8NS F 3¢
TR @9 W T, G L8Ue—Fo H g
% TR @Y FQ G, § 88—
F ETRATEIFQ §, T 2883~
£ ¥ g7 R @< @9 FW 9
T YR T Y S Wy F @y
X A9 R qifFeaE 1 SR agdr
T &Y &Y T A fed Tee F)
fawrey s @ AR 3g fegfa o
fF @AY 9 9Te gE auT g
ATEEY FT W FA F AT g

Shri Surendranath Dwivedy: In

terms of money, what was the
amount?

=Y gy fag : 59 & swrEe
fear gom ) g ot = wwRw &
e &1 3@ IFR ¥ w9 G fF wa
A T ¥ T @S Q@ AR
& {45 ¥ fad & 9X@ SaTET
2

st iy : frw 9 71 oa@e ?

st g fag: @ e #
AW A 28 Y-y § Y @9 fFar
% Iq ¥ g fah § T ST &1

O AT qE A F R § g
1 Tl T X S A1 oaner
T o #XF Y e faan | w o
o7 Y 9wl F1 3@ a1 qEF fF
T & T8 99 3 QU el JY FHAA
off, AfF= wrer g gfrat 1 <Y wfe
Frag I o @ AR §
Fo QHo Qo & ITH T ¥ TATAT FEHIH
g1 W F I & AT E TEF AR
faer srraT § SR =y A g AT
oo F X A T8 # Fa av i fggear
¥ qEd O aET F) sqaedT gt anfgd
FifF fegeam & a0 OF 3 FAAT
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Ff &1 99 TR g @ F gEdae
whfras 3o | W 9fF ag whfa
39 § @ fod g9 ST ) TE A
gy | & Fga 9Rgar § R e
qHfaa 399 L) &, a8 fedhfaa Jua g |
o gfar @7 €39 s a¥ 91T aga
g &) W gfeE ar oY gg
fifa @A {5 T 7H 81 THAT oY
g e g ¥ W At faegw
T § fegme faege Ia §)
H FFEAA FT T I8 5 TH-
W FT O FEA E |

oI SR X w9 i age
qIfFET #Y TF @=L 99 gRY R AT
a9 ¥ oiffea oo 99 qgT a9
ST T R A @ WY e a9
T8 &, AR 3w qfFam, [ T
TN F ol T W W F
w7 § fF fergeama & o angfes
drr 3 37 gfesw § afe=wl afses
¥, 7@ ¥ f e & A afeo &
TAFHET 7 ¥ o oy & 1w g
qF S&T G &, "/ g O fangR
T § W g gfew wwe faT
21 TR g fagena # <@ wA
g oY g afe wdT & ¥ T
sqraT g Wifgd f& wvs ot wEfew
it A, g9 I FT AT FT G |

Lo cein B o R

ot vgTe fag : g, g
I do not come from a maritime State,
as my hon. friend does.

o A A Y afe A e
dar ¥ wEr AE gEAAT & wee
# gror gfat #7 S wfer 1S9
¥ 99 T a/ ¥ §, WL q1gw
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Ky § WY TRy arwm 3% §
few fac 30 &, AfewT Foem 3o T
& Aiwst ¥ faeg fegmm ¥ a0
oF Y B A ) 7g few ar w
aew 7 9 I 9 1 A%E
f& FrEAT & SO Spoet e qEY T
T § a7 T IR W 2w 7 § 7
o fERE™ ¥ TR I AT FA
F AEEEFAT g AV qg A A X
TAMFLEH | T9 ¥ gH 90 I
@A FT FEAEFAT & | W A gIer
A T 9 A W T Ig
T fF JE gAY wEwr AW of@r
¥ g 397 &1 e @R R A
gRT | oY % &1 9 e ar Gy
TN FT AET LYY HI §, Frew
ATET 343 A § 1w S &
FT e TRAR FREH AEA g1 Afpe
X X A9 fedew awe F oY A F
fod T ¥ 9 fevrw awie w1 faw
.4 R}, w9 9 fear v g
A g AT TS F I & 3L W
3¢ TR To WX TN fEar qwm |
I 38 A | TF TFR & A @
fF g 3 Y F JIEd FY @ O qgy
1T A A RAUE—%o ¥ ¥ AT
@, 8 (8%o—%! ¥ {5 FOXT
T, & (2R-5R F 2E FAg AR
1 288353 ¥ ot 1 FAT T,
AR T 1853-%¥ § 99 § fagw @
¥ FAA I AT To TRT TH@T §
qaffea gfaw F11 TR 59 § am-
whfrea afa@ FT1 3 FUS To WK foyen
& A ST A SATRT I3 FAS To AT |
IR AT G9AT § fF g9 g ¥ awe
# o oA TR AT F AT A
A WY TEr FA A AN F A
IR | TR 9T I G ALY G
R A AT FA Y qTedT ALY gAY,
@ I¥ Faewr ¥ W HA FE &
Y T T F wgHd g |

80(Ai) LSD—S.
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AT FUTT qLAT AAEE qW
TER ¥ AN QR AN dfew o
I F g wfaw AR w9dee qrr
FQ 7 fF smafrr g F A 9 2
HEWFAT G & | AT 7 g qre w7
e 37% amw s QY wwdee @
F formr # o) Afow ¥ fewmr ¥ aw
a1 AT i A 7 g AT AW

MIHT AH  ER fF AR faew
7g ¥ $oqoe F1 AT Ay g ! g Faw
Y F 07 g§ | T F 9 LER
A § | g ITAWT q WA feF WX
YHEAGRR § A & Far a1 HR A
g &Y ¥ g AT Y AW A F
TS T T | HGF I AT § |
e S T g #1 A=
A4 #7 ZTOoE a8 TF ST O F 4R
" =7 F £ §, W I I e
TZ ¥ U G T F TG AT &
LU NI cOl MU U
¥ 99 & FIT GAAT g1 WX W &
AT FgEAT J9T qE Al FY QA |
STTHT AT TIA8 &Y G srareqr gt |
9 e 9} IR feRiaT g Y av
SHETHT IR ¥ F 47 fF g7 Qe
FY AT FA | AfHT I T HY
F AT | qAvE @1 9T aXE ¥ A
q7T | HT AP q9 AE AT TG
WY, #R FFamE 1 N1dFe F F fag
¥ TE I, A1 ATeX ¥ A Y
ST | AYFT TFEGT &7 gy foF
faer ¥ AT SR & AR ag W Sar
& | STITFY FEAT 3 Y T @A g
WY AR [ AR wEEEr A WA
I | WY FE TFS & FoF gL 909 gATe
SR ¥ 3F AT qEY § W gAq qA
s T & | & g g R ag waea g |
WA & qga farw frass &
ST ¢ 1 o fgrqeana #t T FY
T Y oo ST Ay AT FE GAT
Fife o gt I[GE ¥ o = oH
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[t T fag)
FRfART TR Jeer ¥ afw ¥ @
D Ery § T Y omw qE Y
TETE A5 T TFQ, gL g ¥ o
A S A "7 gEA | i W
TYF T I F4T W GG 747 gl
@ I | ¥ AR wgEar
qEdr & 1

Y W fF afeee @@ e o
AR §& § W AT I I 9 TN
T 2 Y| TET G AT
| § fF v & v ¥ F1 &Y som
AfF W v I FY agT AT WA
[FAT A 1 NfE F wmfaswe F
I AT I T WEA T g AT Y
wifs FaRfE ¥ fraes A e
Fw ffg o gwqd § wadfw
wF oY 9 ¢ fows w9 3@ Ad
¥FY | gATE STETST HTQT a¥ 8 IAL A
ST | I9H) 919 3 THA § WK AT
THFAE I TR GAT A AT AT TFAE |
ST FEhfE F7 A9 ;T F G | g ar
Y F R A T | FEAT A aF
9 aF WY qIAY T FA F qA9G
AU

IR TTAY FgT AT &, Ay J
WY qg @ "t g, AT gWR yagd
fed7 fafaeeT aga & s #g1 a1 fF
R H AT g ¥ 1 gN, 99 &
FT ¥ "y QY g9 IAY AL 4 |

oF WA §@E ;3T I &
T |

=Y g feg - & w3 § fF oag
Bt faege 9T § | W /I ITH
9Ere ¥ A8 UF % a1 ST dq H
N A F wRT | A fegETE &
efagra e | a7 Y fggeam & 3

APRIL 5, 1963

for Grants 7998

fafaat #Y adte ¥ av gew A
ST H UF Y & Y Fgrgeam 4 Tar
DEFT AR AT A= o F1E faa ¥
T F1 IR FF g™ A I@
a ag WG T aF T WY g | av
E) 3 WA FY qErs # & A% v
MY | HAX ZH ITHT qETE A AT I
& A ITHT A T N G AR
T T TG 5 T | fH IqH
agT Y HY TTAT AT AR FY FH IIY
WA TAT FT THA | AIH AHA TG
TG IR § | AT A FY
Afae | 97 T &) 9§ aF T
TE FFIL ¥ ot 72 W I FARN
Wg TEF AR A ¥ ot At
foram i I T 9gE 4 | T T/WE
F s FLIGFTA G | fvar o w1 g 1
I qT9 9T 97 | 93T A 45 F =87
7z frar 91w sqerar &
FTAF |

st @w s & wwer &
99 qg FTH AT W@ |

=Y vawa foy ;o gw ¥ FaEy omar @
fiF g7 ATSWET JIOHAX AT Y 1 F
A FEAT § T ¥ AT AT qF QY
TR T AT § 1 ATy Y A fegea
¥ qgre € § | feet & el "W g%
A FFT AT F+qT FARY HAAT qF Ty
ITC JTIFT TETS e R g fgwea
I & | &1 gAY A5 Al AT A
w9 79 ¥ 78 @7 Tfew fF gw wre
¥ 7 T qFY | gAFY A N e,
TET® § YT & WX gX TG A9 A
Seag

T AT FgT AT § F g wefuw
AR FY 91 G TS F o gEFwS
FG 1 & vgav § i wefaw T s
qregE ITWT WO TN FIA d@fF
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e gor @M ) S9 fggew
# firlt ga 2w A ¥V W ST A
YT T qTa) & gY S, W
T & T R | fagen W gw ggar
o foffEar & s @ifee 5 v
Qe qra< T ITHWT FasT & & fag
41, I & foag w4 |

sy #g1 T fF oATe T X woe
T qraT § w1 iy s o
& q gwaar g 5 WK AT aeEfe
# e qra< ghwar § g qwdl § @) I
Y EHF gaAfA@ M g | wowT &
IR F TR WY O EHEF qaq o
FE ERM aY Arg g T 2 aES )
fergror & <€} famrerar & g FEAT SvEar
g & @ 9 N A e § g
W SO g F fae v 11

wifex & & a7 Fg T g
IR /T {7 Y€ ¥ g AT
we fF @A afaal & o oy
qftadd g ) & 6 R 7 i
&% faa &3 T A9ET AL A
99 g T Nfaear s St "y
o & FEarg 97 OF T A |
T T & G GIAT FA I T gAY
aifey | oY aF gw fafas d93 & fag
R WTEaE d9X & fag cnfar s )@
g dfew o= WY T wEi fedw ¥ g
AT &7 AT ISMAT A7 gHIR FAT
R 9T F | AfFT 7T 7wy °r mr
fr feda 3 Wt § Y g7 A F HER
R A3 | TR W ST F WA HIHY
gRAT FAT T AW AG agEd av
THH ARHAAT T T 1 g gaE
7g g @ SIfe fF o feqer
WO T A1 "R Y TG H]IT
ga o T, AfFT W e &
FaRzit BT |7 AT AV A G AT WY
¥ WY gHTT g1 SO |+ gafag fada
Nl & wE T ¥ g i )
W IEURY | 4 W ¥ gfee ¥ g
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aifeg fo farY Y Fra 9% 3w &Y @
W, AR EfEF J99 F g, TR
forareeg ¥ A AT AT WS F A
woo W I T ¥ fAwTH T AR
€9 2 71 AR T § AR e TwR
6 ¥ T @ X F fag iy daR
T & 1 fe e g g famm § mifteer
@ WA 59 W A G AW A
9 fagr QY W AT g @R 58
< gE o EHR A9 9 FAF ¥
ErT [T S gt g feReT
! WX AT AgT gW SEET SRy
F FW T @ gk o g fawr
WY a8 fFT § AW a9 T | WEH
% QAT a9 A WA W T W qrey
A g T8 (% g q@wn A fgrgean
Y MTE FOAT AfE et wraret Y
I T AT T HN

Shrimati Sharda Mukerjee (Rat-
nagiri): At the outset I would like
to welcome Shri Yashwantrao Chavan
to his new office, and I wish him well
in his new appointment and the new
responsibilities which he has to bear.

1 confess this Report of the Minis-
try of Defence is somewhat beyond
my comprehension. I should think it
requires some extraordinary quality
of thought reading or some kind of
deduction to be able to understand
the ramifications of this wordy and,
may I say, very comprehensive Re-
port. But it deals with all sorts of
trivialities. It tells you about the
foreign visitors who have been here,
the big plan of the NCC, but if this
Report is meant to be either explana-
tory or is supposed to give some sort of
reassurance at this time of national
emergency, I am afraid it gives just
the opposite impression, because it
creates the impression that there is
no defence planing whatever, that
there is no real estimation of the
needs of defence at the moment and
that there is no plan to reorientate
the structure of the armed forces in
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the context of the present emergency.
If it is not in the public interest to
divulge these dcfence matters, then
I would say that to produce a lengthy
and confused Report like this is an
open admission of chaotic thinking.
Besides, I fail to understand the logic
of it

Here we have in this country mis-
sions which have come from America,
Canada, England and Australia. They
are supposed to be here to advise us,
and I presume that if they are here
to advise us, they are apprised of our
defence needs, that they have visited
our defence installations, that they
have some idea of our defence ponten-
tialities, the sort of equipment we
can absorb etc., and needless to say,
when these missions go back, they
are at liberty to utilise this informa-
tion in any manner they like.

I would quote here an extract from
a pamphlet by an American econo-
mist. He has obviously been here as
he has been to some of the other
backward countries. This is an ex-
tract from Defence and Development
.in less Developed Countries, by a man
called Charles Wolf who belongs to
the Rand Corporation, California,
and it was printed in December,
1982. He says:

“....New countries tend to be
zealous about protecting their
independence, and sometimes
even militant about projecting it
on to their weaker neighbours.
The Sino-Indian border situation
is illustrative of both points. New
countries are also likely to have
internal security problems of
considerable proportions as a re-
sult both of their own initial
weakness, and of the stimulus
provided to factionalism and dis-
sidence by the achievement of in-
dependence itself......
Mr. Kingsley Martin has been writ-

ing in the New Statesman and Na-
tion. 1 have not got the quotation
with me, but I remember vividly
reading a passage where he says that
the Indian Army is finished. He says
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there is unlimited effort for a limited
project.

All these things are said and what
does the Government do about it?
Does it take the trouble tp explain
to Parliament what its plans and
policies are? No. I consider that
producing a Report of this nature Is
an outrageqys example of mistrust
of Parliament by Government.

In a democratic country, the func-
tion of examining and challenging
Government policies is reserved to
Parliament as a whole. What is
more, in Parliament is vested the
supreme authority. I realise that in
this time of crisis the Defence Minis-
try is necessarily limited, restricted,
by what it can give, but I would like
to request the Defence Minister, when
replying to the debate to at least
glve us some idea of things like our
defence commitments, I would like
to know and the country would like
to know, what our reaction would be
if tomorrow China were to invade
Bhutar ~r Nepal or Sikkim. Does
our defence plan today include liabi-
lity for defence of these small border
States on our frontiers?

Secondly, I would like him to give
us at least some broad idea of the
defence plan. I hate to use the word
“strategy”. 1 am not a military stra-
tegist, but I do think that if demo-
cracy is to function successfully with
the co-operation of the people, it is
the duty of Government to explain
these things to Parliament, All such
matters as I have mentioned require
to be clarified, so that the country
can take up the rhallenge of standing
up to the enemy with courage and
confidence.

Rumours and speculations are
about the worst things for public
morale. So, what I am trying to say
is this, that a democratic system can-
not work on a basis of mistrust, Any
attempt to do so can only bring
about inefficiency and chaotic condi-
tions.
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To elaborate the point further,
this very element of mistrust, I am
sorry to say, has crept into the arm-
od forces. It has undermined the
authority of commanders and affected
their ability of leadership. There is
nothing so damaging to the morale
of the armed forces as the breaking
down of discipline and solidarity of
the services. One must remember
that discipline and team work are
the two main factors of the fighting
forces. If you are going to tamper
with this, you are going to break the
entire fabric of the armed forces.
You are going to have an unrelia-
ble, indisciplined army that is not
going to be able to stand up to the
test of battle. On the battle field it
is not all these ideas of patriotism
and other considerations which work
with a soldier. There is only one
thing that matters, that he is a train-
ed and disciplined soldier, that he
will follow his leader, obey him and
work as a member of his team. This
is not very difficult for an ordinary
person to understand. You do not
have to be a military strategist to
understand the importance of disci-
pline,

I recall that sometimes when I
flew with the Air Force and we went
through rough weather or through
frightening terrain, the thing that
mattered was that the pilot did not
panic. You can well understand it is
only a disciplined individual who
in a time of crisis does not give in to
Panic and fear.

The armed forces comprise the lar-
gest organised force in the country.
I know that there has been a lurking
fear in the minds of politicians and
in the bureaucratic circle also in the
country, to some extent, that some
adventurous commander somewhere
will exploit his position and untilise
his command to gain political power
in this country. (Interruption).
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An Hon, Member: No possibility.

Shri Inder J. Malhotra (Jammu and
Kashmir): Nobody thinks so.

Shrimati Sharda Mukerjee: I am
sorry this has been not only publi-
cised but it has been circulated in a
most insidious and pernicious manner.
I say it with some confidence. This
has undermined the morale of the
army because it has undermined the
commander’s ability, his leadership.

Shri Sham Lal Saraf; Who does it?

Shrimati Sharda Mukerjee: You
may not do it. This is a very serious
charge to make. I know it. I make
it with a full understanding and full
responsibility. If the hon. Member
would go through some of the press—

Shri Inder J. Malhotra: The only
press is the Current,

Shri Ansar Harvani (Bisauli): And
the Birla Times!

Shrimati Sharda Mukerjee: I charge
some of the press. Not all. I do not
say that everybody does it. I say that
there is a tendency to do it. I do say
that this tendency is very damaging
to the armed forces.

Apart from this, the two things
which count in the armed forces are
loyalty and integrity. Unfortunately,
a tendency has crept in which, to
some extent, has brought about
favouritism. Postings, promotions,
even sometimes, I dare say, the award
of decorations, have been done on the
basis of favouritism. So, if such ten-
dencies are mnot eradicated, imme-
diately, if some dishonesty, however
small, is not punished immediately
and drastically, then I am afraid that
you will not be able to keep up a
high standard of either ability, effi-
ciency or morale in the armed forces.

Now I would like to refer again to
the NEFA incident. A certain jawan
said to me:

“gTRE, A EH BT & wwdr
FI, A g0 A WIRW fa7 O oy
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freadr g | @A a§ IT wisad
T qogy Y, @ I w1 v vwr 0

g URTEaAR  (FIAE@) LI
FT HETRT faT w1 qUAT A A ?

Shrimati Sharda Mukerjee: The
point at issue is that the enquiry
ghould be completed as soon as possi-
ble and there should not be any
suspense. It is not necessary to pub-
licise its findings but some suitable
action should be taken, and the
enquiry should be completed. It is
foo  months since it started. I put a
question about it during the Question
Hour. I mention it again. We must
be prompt so far as these military
aspects are concerned, and you can-
not let things hang fire.

1 quote here to illustratec my point.

Mr. Deputy-Speaker: The hon. Mem-
ber’s time is up.

Shrimati Sharda Mukerjee: I must
quote a little bit here. In the final
analysis, our friends will help us, with
equipment, and whatever inadequa-
cies we have, we may be able to
overcome them. But the thing that
counts in the armed forces is the
soldier, the man. To illustrate this,
I quote irom a very illustrious soldier
of the last war, Field-Marshal Mont-
gomery. This is what he said:

“Man is still the first weapon
of war. His training is the most
important consideration in the
fashioning of a fighting army. All
modern Science is directed towards
his assistance, but on his efforts
depends the outcome of the
battle. The morale of the soldier
is the most important single fac-
tor in war.”

I have not much time. So, with
vour permission, I will take just a
few ‘more minutes. I would like to

APRIL 5 1963

for Grants 8006

speak a little on recruitment. One
other thing is—I am not sure because
I have not got the data—is wastage.
[ understand that there is a great deal
of wastage even after the selection
is done. Particularly in the Air
Force the boys are taken and
in the first stage, there is a wast-
age, and later on, in the flying stage
even, there is a wastage. There is
less wastage in the army. The point
at issue is that we must make some
changes in the conditions of service
and provide some insurance in the
case of accidents, if you want to attract
the right type of personnel. If you
do not have the right leadership in
your army, the whole army falls. So,
at the moment, two things are of very
great importance. The army is like a
pyramid. After you reach a certain
stage, there are very few vacancies.
At 40 or 45 years of age, a Lt.-Col
may have to leave the army. In our
country, there are not the same
opportunities for re-employment as
there are in countries like England.
Unless some arrangement is made so
that those men who are to leave the
service at the age of 40 or 45 can be
re-employed, I am afraid you are
going to have trouble with recruit-
ment.

Similarly, unless you can provide
some kind of compulsory insurance to
which the officers can contribute eo
that in case of death there is some
provision for their wives and families,
you are not going to be able to recruit
the right type of persons. I do not
say that it is only the monetary con-
siderations which attract men to the
armed forces. I know it for a fact
that there are people to whom this is
a life of dedication, it is a career, it
is a calling. But, nevertheless, this is
a very important thing which worries

" them: the fact that if they are killed,

their wives and families are left with-
out sufficient funds. I thank you.

Shri Manabendra Shah (Tehri
Garhwal): Mr, Deputy-Speaker, Sir,
the defence of our country has to be
effected in two ways: we have to
solve the immediate problem as well
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as form a long-term defence policy,
including the training and carrying
out of the policy. The steps that the
Government have taken—as we are
made to understand—according to me,
relate only to the immediate defence
problem, because, a mere increase in
the strength of the armed forces or a
mere increase in or improvement of
equipment or a mere changing of or
improving the system of training does
not solve the long-term problem, but
it only helps us to face the immediate
problem. Therefore, though my hon
friend Shri Indrajit Gupta gave cer-
tain important pointers, I would say
that they really relate to the imme-
diate problem more than the long-
term policy.

If our defence policy is based on
this pattern, then I fear that we may
again see the NEFA calamity in the
future, because the Chinesc policy is
to develop those projects which are
conducive to a successful war, while
ours is for defence as well as econo-
mic development. Therefore, they are
definitely to develop faster, their
method of approch is far quicker
than ours where preparedness to take
off is concerned. So, it becomes
necessary for us not only to look into
the defence problems which are of an
immediate nature, but also to the
long-term defence planning.

Professor Ranga has also mentioned
about giving priority to the defence
at the expense of economic develop-
ment. I beg to differ, because econo-
mic development is also an important
aspect of defence. The very thing
that he does not want to have, the
very thing that he wants to prevent,
i3 the disgruntlement in the country
itself, and if economically we go poor,
then the samething will happen,
which has happened in South-East
Asgia, Economically they are not so
well off. Therefore, the very party
that he wants to avoid coming into
the power or getting the people under
them—he will be helping them and
abetting them. Hence, the economic
Development has to go hand in hand
with the defence development. That
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is the only way to present that dan-
ger.

If I might copy the term used by
Shrimati Mukerjee, if we do not have
a long-term policy in a scientific way,
in a more mature way and in a more
serious way, then we would be again
starting in a chaotic manner our
country’s defence. The House may
be told perhaps that the Government
has already set up such an organisa-
tion. I concede that the Government
has set up varied and multi-organisa-
tions, but I still hold that none of
these organisations can do the work
of the type that I have in mind. Some
of them are only decorative, some are
impotent and most of them, I hold,
are non-coordinated. If we had an
appropriate organisation, we would
have been able {o assess in time the
importance of the increasing popula-
tion of China, the expansionist policy
of China, the importance of Tibet as
a base for military build up, the ne-
cessity of road for Chinese through our
land to the patrol Singkiang and the
maintenance of law and order there,
the importance of salt lakes of Lada-
kh, the importance of NEFA as back-
door to the rice bowl of South-East
Asia and many such other important
matters. Therefore, if we had an
organisation of this sort before, then
the Government would have been in
a position to take positive and adequate
steps effectively, but because we did
not have sueh an organisation, we
had to face the debacle of last_ year.

Now, probably it can be argued that
such an assessment may only be of
academic interest. But, Sir, things
never stay stagnant. We have not
only to plan to upset the advantage
the Chinese have gained by absorp-
tion of Tibet, road into Singkiang and
occupation of other parts of India,
but we have to assess the political and
economic needs of all our likely
aggressors and do so continuously. We
have to assess and study their poten-
tial to achieve it in their own country,
how we are helping them in that, how
other countries are helping them in
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that and whether and how we are an
obstruction to the achievement of
their goal. For that purpose, I have
1o suggest very strongly, a whole-
time high-powered body consisting of
military strategists, economists, scien-
tists and other experts on the same
lines as the J.I.B. in England should
be created for integrated operational
planning.

This brings me to the immediate
problem. I am very glad to learn
that more Divisions are being raised,
modern equipments are being intro-
duced and the Commands have been
further divided. But 1, who come from
a danger area, namely, the hills,
would like very much an assurance
from the Government that the Chi-
nese would be help in the hills and
that the Government does not subs-
cribe to the view, erroneous as it is,
that the Chinese can really be taught
a lesson in the plains. Such an assu-
rance is necessary. Such a policy is
necessary and is possible, as other-
wise, the Government would be leav-
ing us at the mercy of the evils of
occupation I am sure neither  this
House nor the Government would
like to see us in that position, It may
be different in Ladakh where we
have very little population. It may
not have been possible in NEFA, be-
cause we were not prepared, but
now there would be no reason why
@ proper defence cannot be done in
the hills itself.

I have also suggested before that
the Government should also plan what
may be called a proper operational
plan for the evacuation of the civilian
population and their rehabilitation if
vagaries of war force our armies to
withdraw. This is very essential,
because in the first place, along with
the planning to fight, we must also
looki into the question of civilian
population. If civilian population
has to be withdrawn for some reason
or other, there should be a proper
plan for their withdrawal. They
should not be left to come out om

APRIL 5, 1963

for Grants » 8oi1c

their own or be left there at the
mercy of the occupiers. Therefore,
I have to request that the Govern-
ment should also look into this aspect
of the defence of India.

The other point which I had raised
previously is the utilisation of the
local people. The local people can
be utilised in two ways, specially in
those areas where you are already
recruiting people for the armed
forces. 1 am to suggest that firstly
the Government should create, at
least in my State in Garhwal Hills,
Scouts like the J and K Scouts of
the Garhwalis. They would be use-
ful both as a second line of defence
and later they can be changed, if so
required, into proper regular armed
forces. They would also be  use-
ful if you have to go in for guerilla
warfare. On all these grounds, I
strongly suggest the creation of
Garhwal Scouts on the same lines as
the J and K Scouts. Along with this,
“Labour Corps” should be created
from the local people there, because
the labour there is already scarce
and so a labour corps would be useful.

Before I sit down, there is one
important matter which I would
bring to the notice of the House and
that is the impact of the present
taxation on our armed forces. We
all know that three years ago,
Government had appointed an ex-
perts committee to consider the pay
and allowances of the armed ferces.
After mature consideration, they
came to the conclusion that the pay
should be increased. I have tries to
study the impact of thc taxation and
I have come to the conclusion that
it has adversely affected the armed
forces. I do not want to take all the
ranks. I will just take the example
of Major. The first revision in April
1960 fixed an amolument of Rs. 1200
per month to a Major in the 24th
year of his service; in the second re-
vision it was raised to Rs. 1300. But
the present taxation will reduce this
to Rs. 1100 or Rs. 1150. In 1960 the
Committee found that the pay was
less and they increased it to Rs. 1200.
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Subsequently they found that even
Rs. 1200 was less and so it was raised
to Rs. 1300. Now the impact of the
taxation is thatthe Major will actually
be getting about Rs. 1100. Over and
above this, there are certain compul-
sory donations or subscriptions that
they have to pay. Actually their pay
comes o far below what it was before
now comes to afr below what it to Rs,
1200 .Therefore, 1 fee tth Heoues wil
algree with methat specially when the
emergency is there, our armed forces
do not deserve this treatment. Also,
this will affect their efficiency and
this will not be conducive to bring-
ing in the right type of officers into
the armed forces. Therefore, I would
request the Government seriously to
consider this matter. Either the pre-
sent taxation should not be applic-
able to them or if that is not possible
due to some constitutional hitch, there
should be an appropriate increment
in the allowances given to them.

Shri Surendranath Dwivedy: Sir, I
pay my tribute and homage to the
martyrs and soldiers who fell on the
battle field and I also pay my greatings
to all those who have been engaged
in this task of liberating our country
from the Chinese hands, In this em-
ergency, defence is not only the duty
or concern of the armed forces, but
it is the concern of the whole country.
Defence is no longer a matter that is
the responsibility of the Government,
but it is a national defence today.
The responsibility is as much of the
defence forces as the people as a
whole. It is the most non-controver-
sial problem so far as the country is
concerned. We are happy that at
this juncture we have a person to
head this Ministry who is also a non-
controversial person. We wish him
well. We feel that he will be equal
to the very great task and onerous
responsibility that falls on him.

Sir, the report that is before us is
rather scrappy. It does not give much
information. It merely mentions
about the deficiencies. Probably, the
Minister or the Defemce Ministry did
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not want to give the details of the
deficiencies of the past, because the
past is a very disgraceful chapter.
The speakers who have have preceded
me have just referred to. Probably
there is a feeling, why beat a .dead
horse. But, Sir, if I offer any criti-
cism about the past, jt is not because
I want to blame anybody, it is not
because 1 want that somebody should
be punished. But I want that there
should be a thorough probe so that we
may plan for the future against the
treacherous action, against the diffi-
culties that were created deliberately
in our defencc preparations and de--
fence policies.

At present the Defence Ministry is
concerned with two enquiries. One
is regarding the Tusker. The Defence
Minister, in the course of a reply,
gave the allegations against the Tusker
Organisation. I hope that enquiry will
be completed as soon as possible.
One result of this enquiry has been
that the Border Road Development
Organisation has been re-constituted
by making a person, who would be
perhaps responsible for many of the
misdeeds, as the only non-official in
that body—the ex Defence Minister
has been made a member of the Bor-
der Road Development Organisation.
And what position hag been
given to the ©present Defence
Minister? There was a post of Vice
Chairman. That post has been abo-
lished. So Shri Chavan is just a mem-
ber, That is the only outcome, per-
haps, of the probe that is under way.

Then, the Defence Minister has pro-
mised to us that there will be an en-
quiry about the military reverses. But
the terms of reference, which after
great pressure he gave to the House,
are, T will say, hoplessly limited in
nature. It only refers to the military
operation, and that also it does not
cover fully, nof even to all the areas.
He has stated in his reply that this
investigation on the military reversals
would take place only in regard to
NEFA, particularly in the Kameng
sector. What about Ladakh* There
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were also initial reverses as has been
admitted even in this report, Are you
not going to enquire into the military
reverses there? What about the pro-
blem of supplies? Even after we had
more facilities for air and road sup-
plies to the Ladakh region, it is on
record that 50 per cent of the supplies
could not reach our personnel there.
‘What about an enquiry into this mat-
ter? There is one other thing. When
the Prime Minister at long last made
this declaration that the Chinese
should be thrown out and he declared
before he went to Ceylon that he had
ordered our army to throw out the
Chinese, I want to know whether that
order was passed with the full know-
ledge and the responsibility of the
military action that would follow after
that, When we prepared ourselves.
have we ever done that? Was our
full military force engaged to stop
the Chinese? Why is it that the Air
Force was not used? If full military
action was to be taken, I want to
know who prevented our Air Force
from being used. I want to know—
and it is necessary that this should
be gone into—whether there was in-
terference at a higher level even in
regard to deployment of our military
in NEFA. All these matters are very
serious. The country wants to know
at what level, at what stage the res-
ponsibility lies. We do not want to
be merely told that the training,
equipment and other things were lack-
ing. If you have not permitted your
army to do its job fully even with
the machinery at your disposal, if
the machinery at your disposal was
not fully utilised, then it is no good
blaming our army saying that they
lacked the necessary training or the
necessary equipment.

Some complaint has been made that
more money was not provided to the
Defence Ministry. It is all wrong.
From the records it would appear
that from the year 1959 the allotment
of money to the Defence Ministry has
Deen increasing. But there have been
many shortfalls, The money was not
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fully utilised and we did not get the
equipment necessary. This is the sad
story of the whole affair. The defence
image was build up in this country
slowly and deliberately keeping
anything and everything was kept
terest. Not even the Parliament could
know anything. Nobody could know
anything and everything was kept
secret in the public interest, and the
only interest that was served was the
interest of the enemy. And, the Prime
Minister always came to the protec-
tion of the ex-Defence Minister, pro-
bably basing his conclusions on the
information that was given to him by
the same Defence Minister who want-
ed to create a deliberate misleading
atmosphere in this country saying
that everything was O.K. so far as the
defence of the country was concerned.

Therefore, it is very necessary that
this problem should be enquired into.
It is not correct to say that what the
Prime Minister has agreed and the
Defence Minister has promised to
have a probe into the military revers-
es that we suffered is the same thing.
We are agreed that we would not
raise this question. If it is for this
limited nature it is all wrong. I think
the scope should be widened. The
scope should be extended. Unless
we know the overall position, unless
a full probe is made, we will not be
in a position to plan for the future.

Coming to the question of secrecy,
go far as Parliament is concerned I
want to know one thing. The hon.
Members who preceded me have also
spoken about it. In a democracy, what
is the responsibility of the people?
How can they discharge that respon-
sibility and give you full co-operation
unless the Parliament is also taken in-
to confidenze? We do not demand that
you give us operational secrets, move-
ments of armies and other things. No-
body has ever demanded that, The
Parliament is prepared to give you
funds as much as possible so that we
may have a strong defence organisa-
tion in the country. To secc that our
defence forces do not suffer from
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any kind of disability, even in re-
gard to the matter of salaries
and emoluments, the Parliament
is prepared to go to any length and
the country is also prepared to do it.
At the same tjme you must give us
figures and inforthation at least to
have understanding of the whole
situation and to convince the Parlia-
ment that what you are doing is on
proper lines, on right lines. I do not
understand what this secrecy it when
foreign countries and even our ene-
mies know every detaii about what
we are doing. Sir, you may remember
that President Ayub Khan made a
statement saying that India was not
fighting because her army was engag-
ed here, her army was engaged there
etc. He went on saying as to how
much army we have got. If they are
in a position to know it, is the Parlia-
ment here not entitled to know about
our production and other things, how
far we have progressed, what are our
defects and difficulties, what are our
needs etc? These are very necessary.
If it is not possible to give it in full,
why not have a Defence Parliamen-
tary Committee as such where the
Defence Minister can take into con-
fidence selected people and where
more jnformation could be given?
There is no secrecy, so to say, and it
should be given, as far as possible, so
far as Parliament is concerned.

Then, I would again ask, before I
go into any other question, what is
our defence policy today, What is the
war policy today? Are we fighting a
defensive war? What are we fHght-
ing? Are we still addicted to that
policy that unless the enemy attacks,
or even if the enemy attacks us we
will not attack them? That has been
our policy so far. Even in the posts
where we had the army they refrain-
ed from firing because as a peaceful,
non-violent nation we wanted them to
function that way. So what is our
strategy today, that is what I want to
know, Unlesg this strategy is speci-
fically and clearly made, I do not
think the preparations can be made

properly.
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And then, defence against whom?
We say that we are building up our
strength. Building up our strength
cannot be done just in the air. You
cannot build up just against the en-
tire world. It is not possible. No
country can ever do it. As we are all
defence-oriented today, as the entire
economic thinking is defence oriented
today, defence alsd must be oriented
towards something, And what is that
thing? Have you now decided this
policy that so far as our present re-
quirements are concerned, and so far
as our present organisation is con-
cerned, our defence is mainly against
China, the northern border? You
should reorganise your defence in that
manner, so that the entire planning
follows out of that.

I would also suggest, and I want
that the Defence Minister should
make it clear—there is no secrecy in
this matter-——whether we wait to at-
tack the enemy only when they at-
tack us again? Is that our position
today? We are not sending our army
even to the area which has Lleen
vacated by the Chinese. That means
that those areas, for all practical pur-
poses from the military point of view,
are in their hands, and we must there-
fore wait. It has been stated by no
less a person than the Prime Mini-ter
in the course of an article in The
Foreign Affairs Journal that an enemy
who is aggressive has always an ad-
vantage, So, are we going to give
this initiative to the cnemy in our de-
fence preparations also today? Or are
we prepared to say that our defence
policy today also includes not only
stopping the enemy, attacking the
enemy, resisting the enemy, but also
that our army will be able to have
pinzer movemet wherever necessary,
to see that the enemy does not come
into our country, Their weak points
must also be guarded and our army
must have the freedom to fight.

I think these are very necessary
preliminaries that are required when
we are discussing our defence pre-
paration for the future.
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Sir, I would again say this, because
1 have a feeling that if at Sela we
were defeated it was not because
equipment was lacking. By that
time the equipment had reached there.
1t is again this, that the whole affair,
if anything, has happened because of
a few things, because of a2 few defects
in this policy. We have no anticipation
we had no strategy; we had no mili-
tary intelligence. There has been
much criticism about military intel-
ligence, but I am told on good autho-
rity that even the military intelligence
people at an early stage gave reports
of the concentration of the army in
large numbers In the northen borders.
Yet nothing was done. This anti-
cipation was not there. There
was bad Generalship. It is admitted.
And why is it? Our army, our Gene-
rals who in the past had a very bri-
lliant record and who could match
anybody in the world, at that crucial
juncture, none of them were given the
responsibility of operating in that
region but were just shunted to some
factory here and some there, and so
on. I want to know how far that
policy has affected this and whether
that question of promotions on favouri-
tism, which was raised by this‘Parlia-
ment, whether that has any thing to
do with this tragedy. I hope after Mr.
Chavan has assumed responsibility, no
longer those constant differences
amongest the armed forces or between
the administrative head and the mili-
tary organisation exist in the defence
organisation.

Sir, the next question that we have
to consider is both short-term and long-
term. Government has come out with
many things about their policy, how
they are going to meet this emergency.
We are thinking of long-term pro-
grammes. We are inviting foreign
mission to come and discuss with us
and give us actually what are our de-
fence requirements. It is all to the
good. But what is going to happen in
the interrognum? That is most impor-
sant today. The Chinese are not going
to wait till two years—as it is said,
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we well take one year or two years.
They are not going to wait till we get
American help and other help and
prepare ourselves or, as my friend
suggested, till we stand on our own legs.
He was suffering from a misconception
when he was speaking about non-
alignment. We all stand for non-
alignment. But so far as China is con-
cerned, China is not a non-aligned
country so far as India is concerned.
That has been made very clear by
the Prime Minister. And that is our
policy. Therefore, this short term pro-
gramme is also very important.

What about our equipment? We
have said that in small arms we will
be self-sufficient. In how many years,
I want to know. It is not a fact which
has come out very clearly from the
audit reports and from other that
even at present the equipment that we
have in our ordnance factories are
very old; some of them, they say, are
even eighty years old. Can we just
increase our production without some
provision, at some time or the other,
to replace them? Even that was not
done. That being the position, you
must plan it in such a manner as to
show that these are our immediate
rieeds, this we can do under circums-
tances that we are placed, for the
others we have to-depend on friendly
countries. That must be made very
clear.

In this connection I would also say
this. I do not understand the plan of
having only six divisions. What is
this six divisions? If during the
British time, within fifteen months
they could double the strength — we
were not free then—if they could do
that, now the entire defence science
has developed like anything. Even in
1963 is it not possible for us to have
a larger programme so that we can
have a larger army than six divisions,
which means probably it won't be
more than fifty per cent of the strength:
of the army that we have?

In thig connection, the morc¢ impor-
tant things is the air force. It is
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very important from all point of view,
and therefore we want to know what
are the concrete plans, Is it possible
ever for us to manufacture all that we
need? If not, to what extent? And
for what do we have to depend on
others? And how are you going to
assure and ensure supply? I may tell
you in the country not only the people
but the armed forces themselves will
feel greatly assured if we today, with-
out any inhibition, tell them that even
for certain needs like air equipment
we will get in plenty and we have
concluded this. Therefore I would like
that these Commonwealth air missiong
which still have to submit the report
to you, that these talks should con-
clude ag soon ag possible. The talks
scem to be going on, missions after
missions are being sent as if the
Defence Minister — he will excuse
me, but that is the feeling that grows
in me — as if the Defence Minister has
many masters. Probably he is not
the master of his own Ministry. Other-
wise I do not understand, it is beyond
my imagination how when the Defence
Minister exists with assistants, with
such a big machinery, even then it is
necessary to get persons to advise, and
not only to advise, but persons must
be sent abroad to negotiate about all
these matters. What is their role, I
want to know. These are very impor-
tant things. Probably, the Defence
Minister, or the Defence Ministry’s
responsibility today is divided between
the External Affairs Ministry and the
Defence Ministry. Might be. It is
said that a Civil Air Guerilla Force is
being organised. For this task, one
Chief Minister —1 am proud of the
fact that he comes from my own State
—-is being sent to America because,
according to the Prime Minister, he
is the only person in India today who
hag some knowledge, unusual experi-
ence, in this matter because he was a
pilot.

An Hon. Member: Once upon a time,

Shri Surendranath Dwivedy: He is
‘brought here or he comes here. When
the budget was being discussed in the
State Assembly, he was absent; he was
negotiating with America. For what?
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Something which even the Defence
Minister dose not know, What is that
Civil Air Guerilla Force, we would
like to know. We have been hearing
much about him and he has been given
a room in the External Affairs Minis-
try. Am I to understand from the Def-
ence Minister that, so far as the gueril-
la force and other allied matters are
concerned, it is the'responsibility of
the Prime Minister? 1 am asking this
question because he is now doing it
through the External Affairs Ministry
and the Defence Ministry has nothing
to do with that. Is that the purpose
for which he was sent? Am I to
understand that he had discussions
with the Defence Minister about our
needs and requirements and only after
that he was sent to negotiate with
America? I do not also understand
when this Parliament is denied bare
facts how is it that a person who is
not a Minister who has taken oath
here, who is not even a Member of
Parliament or the Chief of Staff, in
fact one who is nowhere in the
field, is being sent to a foreign
country to negotiate on behalf of
us to get us some secret weapons.
The Prime Minister has said here that
he knows as much about defence
as we and he has discusseq the
matter with the Chief of Air Staff.
I want to know whether g similar
opportunity would be given to any
Member of Parliament. 1 know there
are many Members of Parliament
who take great interest in this sub-
ject, who have varied experience
abnut defence and flying, who can give
valuable advice, Otherwise, if the
service of a person is needed, bring
him and make him a Minister. ¢4
Shri Chavan is not equal to the task
in the Defence Ministry, let him come,
as many comrades and colleagucs have
come, We have no grudge against
him. Probably, he may do better. )i s
necessary, that can be done. But what
is this arrangement? We must know
what his position is and where he
stands. 1 hope some reply weculd be
given on this point. We know what
utter confusion this country felt at one
time which was removed after the re-
moval of Shri Krishna Menon. Now
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that confusion has again crept into the
Defence Ministry at a very high level.
This is very bad, so far as the future
defence of the country is concerned.
Therefore, I would like to have a spe-
cific answer on this point,

Dr. M. S. Aney (Nagpur): who
will answer this‘question?

Shri Surendranath Dwivedy: The
Defence Minister will answer it. If he
cannot answer it, let the Prime Minis-
ter do it. I want an answer from the
Government; it does not matter from
whichever quarter it comes. We want
to know his position and his responsi-
bilities.

Then, 1 feel there is more confusion
in the name of co-ordination, especial-
ly in the Defence Ministry. The De-
fence Ministry has the oneours task of
producing equipments within a very
short period of time for which he has
to answer this Parliament.

Shri Tyagi: He can answer only
so far as expenditure on defence is
concerned.

Shri Surendranath Dwivedy: The
defence expenditure is to the tune of
Rs. 900 crores, Is he not responsible
for every item of production? Is it
not his responsibility to give us equip-
ments as soon as possible? If that is
to be done, I would like to know what
this Co-ordination Ministry is doing
in the matter? What is the function
of the Ministry of Economic and De-
fence  Co-ordination? Where does it
come in? There is 2 Defence Minister
and a defence production branch. Are
they not equal to the task? What was
wrong with the Defence Ministry or
the ordnance factories? Have those
defects becn remedied? What are
their present needs?

I have another question to ask. Has
the Ministry of Economic and Defence
Co-ordination been able to contribute
anything or has it brought in further
confusion?
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Shr Harish Chandra Mathar
(Jalore): I asked a question on this
subject today.

Shri Surendranath Dwivedy: You
asked a question but you did not get
an answer because there was no ans-
wer. We read in the papers some
time back that the Minister of Eco-
nomic and Defence Co-ordination
called a conference of about 100 in-
dustrialists. It is a mnecessary step
because we want that our civil indus-
trial production machinery should also
be oriented for the defence needs.
Therefore, co-ordination is very neces-
sary and essential. But we do not
know what has happened in that con-
ference. Now they are all zoing, the
entire Ministry is going, to America
because they have nothing to do here.
When they go there, the whole lot of
them will go on talking.

Then there is another thing. We
have seen that in every country, at
least during war time, the Supply
Ministry' is  strengthened. Even
during the last invasion we saw it
to our cost that because of some
defect or other the supplies could
not reach the proper places in pro-
per time, As this is a big task,
especially in an emergency, there
must be a full-fledged Supply Minis-
try. 1 could understand it if Shri
Krishnamachari had been given that
one task in full, because that itself is
a very great responsibility. But, that
is not so. He is burdened with every-
thing, every little thing. The result
has been that i1+ is seeing wrongs and
mistakes everywhere and feels “what
is it that co-ordination can do”. In that
way, he is bringing in more confusion,
instead of co-ordination. That is my
complaint. I feel that it is highly
essential that these industries in the
civil sector and the defence sector
should be organised in such a manner
that there is complete co-ordination
between the two. Otherwise, if it is
divided responsibility, if a question is"
put to Shri Raghuramaiah, Shri
Chavan’s colleague, about defence
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production, he will immediately say:
“What can I do? You gsk this ques-
tion to the Minister of Economic and
Defence Co-ordination.” If we ask the
Minister of Economic and Defence
Co-ordination, he will say, as he said
today during the question hour in reply
to questions. “What can I do? The
Defence Ministry ought to write to
me.” Jf the Defence Ministry writes
to him, then he will co-ordinate. This
is utter confusion. If the Prime Mi-
nister has not complete confidence, or
still some doubt about the capacity,
efficiency or ability of the Defence
Minister, he must give full responsi-
bility to some other person. For one
mistake in the past, the country has
paid heavily and thousands of people
have died. That is a shameful chapter
' of our country. We do not want that
to be repeated. We want this respon-
sibility to be put on one person, and
one person alone, who can be taken
to task by this country and by this
House. Planning and other matters
cannot do much unless Parliament 1s
enabled to go through most essential
things like the one T mentioned.

I will now refer only to two small
points before I conclude. I am told
that the Auxiliary Air Force Squadron
whose number would be about 90
which after the invasion has been
taken into the regular air force, was
giving its members some flying bounty,
family pension in case of fatal acci-
dent, disability pension, gratuity and
other benefits. Now they are not be-
ing given to them. I am told that in
Delhi itsc!'f in 1961 each member of
the squadron resigned as a protest
against this but yet nothing has been
done. This is very bad. There are
some accidents taking place and some
people dying. I also hear that thou-
sands of rupees have been accumula-
ted in this fund. If that is so, it
should be made available to them.
There is no point in making it avail-
able to the members of the family af-
ter death. I feel that this matter
should be looked into.

Coming to recruitment, it is admit-
ted that so far we have got only
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3,500 officers though we want 8,000
officers. The recruitment to the army
is not very promising today because
there is no real attraction. Why?
This is a matter of concern for all of
us. Even though people are anxious

. to join the army, still the proper cli-

mate has not been created. So far as
the fighting personnel is concerned, it
seems only people with low income,
people who need money, they alone go
and people coming from rich
classes do not join the army. What
has happened in previous years?
We have seen sons of the ruling fami-
lies, of aristocratic families, coming
forward and joining the army.

Shri Hem Barua (Gauhati): Not
daughters.

Shri Surendranath Dwivedy: In
several cases daughters also come—
help the army, entertain them. There
are so many works. If there is enough
work for each of them, they come in
thousands. Therefore in the country
1tself an atmosphere is created that
everybody, every section, high or low,
must join the army. That is how mo-
rale is created in the country and an
atmosphere is created, But today—I
want to know—how many sonsof our
leaders, or even of Ministers ...
(Interruption).

Shri. Tyagi: Leaders have no sons.

Shri Surendranath Dwivedy: You
and I do not have; that is a different
thing. But how many of them have
opted for the army? Have we en-
couraged them to come forward for
recruitment in the army? Unless
that is done, I do not think, there will
be attraction and a proper atmosphere
in the country for recruitment upto a
satisfactory number.

Shri Sham Lal Saraf (Jammu and
Kashmir): Mr. Deputy-Speaker, Sir,
I rise to support the Demands of the
Ministry of Defence that are before
the House at the moment. Let me,
to start with, congratulate the hon.
Minister for placing before this House
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a Budget that, I feel, is commensurate
with the need of the hour. I particu-
larly welcome his taking over this Mi-
nistry or portfolio a2t a moment when
we need a person of his drive, dash
and ability. I am equally happy that
he is assisted by his two energetic
colleagues in the person of his Minis-
ter of State and the Deputy Minister.

I am very happy that  certain re-
organisation has taken place at the
Army Headquarters and also that the
defence production organisation has
been separated, in a sense, so that they
are enabled to pay more attention to
its organisation and to manufacture
and so on and ‘so forth. Also, I am
very happy to find that some of our
engineering branches that had been
taken away from the Engineer-in-
Chief’s charge and have been handed
cover to him. I think, that also is a
need of the hour ang they have done
it. I am very happy that that has
‘been done.

Three of our Service Chiefs, I am
told, meet in a sort of a committee or
a board or whatever it is. Though
with regard to that much of the details
are not known to us, what I find is
that matters of detai] are being hand-
ed over to them on which they deli-
berate and decide. I would wish that
a unified command to frame the
policies is comprised of our Service
Chiefs and then they devise the poli-
cies ang@ get the okay of the hon, Min_
ister or of the Government, I person-
ally feel that unless all the three Com.
mandg are fully in the know of what
is happening in thhe other branches,
it will be difficult to know the exact
position of the defence of the country
as a whole.

I am also happy to find that today
our defence budget, which till now we
had been producing or we had been
dealing with mostly as idealists, is full
of realism. Therefore not only do I
thank the hon. Minister and the
Government but also this whole House
for having expressed itself not once
but a number of times which has
urged the Government perhaps to look
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into the matter in such a manner that
a realistic Budget is placed before us.

A number of things are to be kept
in view when we talk or think about
our defence with regard to recruit-
ment, training and equipment which
are very important matters. Then
alone we may be in a position to give
a proper shape to our army. With
regard to recruitment I am happy with
the policy that is being followed now.
People are being recrawited in all the
ranks all over the country and oppor-
tunities are created in order to edu-
cate young men to take to military
education by opening Sainik Schools
and by organising NCC, ACC and such
other organisations. That certainly
creates a sort of a climate that my
hon. friend has just now mentioned
among our youth which is very neces-
sary now-a-days,

This is the time when we are at an
undeclared war with China because of
the aggression that she has resorted
to against our country. With the
situation that is on now, a number of
things have to be attended to and a
number of things have to be gone into
in such a manner as to enable us not
only to withstand or meet this aggres-
sion squarely but also to bring up our
army equal to a modern army, as 18
found elsewhere in the world. As has
rightly been said by some of my hon.
friends—my hon, friend, Shri Raghu-
nath Singh, said that—in the past we
had been fighting wars in India and
it was possible that we could save our
country from aggression only when
we could stop the enemy at our gates,
that is to say, on the heights of the
mountains. Once they came into the
plains it was difficult to stop them.
That is how it happened that they
overran our country many a time in
the past. That may be correct. But,
at the same time, the whole country
had been under this impression for
the last so many centuries that the
Himalayan frontiers are impregnable.
Today we find that this is now the
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weakest po'nt of our defence. There~
fore, naturally, 3 number of things
have cropped up towards which im-
meadiate attention has to be paid.

1 am happy that as far as warfare
on snowcapped mountains or mountain
warfare is concerned, some little
attempt was made already, as I know
it, when our army was fighting in
Kashmir. They hag to face such
s tuations; but what attempt was
made was, I should say, just a partial
attempt. Today attention has to be
paid to it in order to enable our army
to train itself fully well for snow
warfire as well ag for mountain
warfare.

Another thing which I find is that
when our armv went to the great
heights of Ladakh and other areas a
number of vehicles would not work
because of the height. Also, I have
come to know that even our auto-
mobile veh'cles, armament, machine
guns and wha‘-not, could not work
because of great heights and because
the lubricants and oils will freeze.
Now, I am told, by research and
attempts that our army has made, it
is in a position to fight at any height
wihout any harm coming to our
armament that it mav be using. For
that also I congratulate the armed
forces and those gentlemen who are
in charge of research for army war-
fare.

My hon, friend, Shri Ranga, men-
tioned about the Jammu anqd Kashmir
Militia. Permit me, Sir, to say a few
words about that Militia. You know,
S'r, in 1947 when we had the first
aggress'on on the part of Pakistan on
our 1and in J'mmu anq Kashmir
Sta‘e—it was quite an unprovoked
ageression tha* took place and we
were absolute'y undefended: nothing
wAas with u=—w- sno~t neouslv raised
an unarm-dq militia which Aid wonder-
111 wark for cama t'me. Later, it wng
just develrped intn a sort of a semi-
armv. During the ]act so manv y-ars
thev have safoguarded our borders
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in that part of the country and
have done wonderful jobs. It has
been the demind of the Govern-
ment  of Jammu and  Kashmir,
every now and then we have
been requesting the Cen'ral Govern-
ment that this Militia also may be
given the position of the army. But
for what reason, I cannot siay that
could not be agreed upon in the past.
Now, the world has seen and we are
happy to say that our milit'a in
Ladakh area did a wonderful job
there and we see that the Govern-
ment, or the Defence Minis'ry, have
themselve; given them the staius of
the army by converting them into
Ladakh scouts. I would submit to
the hon. Minister to very kindly con-
sider the g'ving of equal status to the
rest of the militia in that part of the
country not only because they are
now working for the last 14 or 13
years but they d'd a wonderful job
that enabled them to get bet‘er arms—
they were better equipped—and also
they were in a position to fight the
enemy who is alwavs lying low and
whenever he finds a chance, he comes
and harms us. Therefore, my sub-
mission would be that militia is given
the same position as it is given to the
army.

15 hrs.

I would also pay my compliments,
in an equal measure, to the Assam
Rifles. They did a wonderful job in
spite of the fact that they had some
handicaps,

I am happy to find that the Min's-
try of Defence have delegated the
necessary powers to all the Commands
at all levels. It would cer'ainly en-
able them to take speedy decisions
without wait'ng to go to higher-ups
as to when the orders would come,
when the agreements would come and
what not. Therefore, my feeling is
that bv taking thiz step, it wonuld
certainly help to bu'd u» the morale
a great deal. Lok Sihayak Sena and
the Territorial Army are also doing a
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good job. I hope the Minister of
Defence w'll pay more attention to
these two organisations and tha: will
be very very helpful in strengthening
our armed forces and increasing our
fighting strength as my hon. friend
Mr. Dwivedy has said just now,

As far as our border areas are con-
cerned, I hope, the Government is
paying full atient'on to (he construc-
t'on of roads. I know a number of
roads have been built, but 1 feel that
much more attention needs to be
given to that. Also, full attention
should be given to aerodroms. The
net-work of aerodromes, airstrips, all
over the northern borders of the
country will afford us necessary pro-
tection and help us.

Now, my hon, friends Mr. Ranga,
Mr, Indrajit Gupta and Mr. Dwivedy
have said certain th'ngs about our
unpreparedness. I feel that this is
the time when we must plan proper-
ly, not only plan properly but also
build our armed forces and our arma-
ments too. I am reminded of the
budget of USA of 1944-45. An
amount of Rs. 45,000 crores was the
defence budget in 1944-45. Com-
pared to that, what is this amount of
Rs, 800 crores or 900 crores that is
budgeted for defence this year? What
I feel is it is not easy that vou will
get all the equ'pment in no time and
then it can just be suoplied to our
army. We have to build it up.

Then, about these friendly countries
that have come to our help, apart
from idealism, apart from these
shibboleths I would certa'nly say
that we should get the best out
of it today and this is the time
for us to organise and set up our
defence industry more particular
attention bring given to meta] cut'ing
and metal formation. If that is done,
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I do not know how much more time
it may take for us to manufacture
our own armamen's and other neces-
sary weapons.

Another thing is, we must not feel
shy of gett'ng foreign investments,
foreign scientists and foreign techni-
cians. That wil] help us a lot. As
far as the private industry is concern-
ed, my feeling is that if there too most
important ‘ndustrics are to be galva-
nised, I think, this is the time that
should be done, so that we are in a
position to manufacture our defence
requirements which will be very
necessary for the army.

I would say one thing in the end.
I would subm’t that we should not
rake up the past and have these in-
quiries and these probes. Our men
have gone to NEFA to fight with all
their might and make all the sacrifices.
They have done their best, They
have given the greatest performance.
But the inquiry that may be needed
is certainly whether we lacked in
certa'n equipment and whether we
lacked in ccrtain training that could
have been given to the army. As far
as the army personnel is concerned,
it shonld not be involved in such an
inquiry. My submiss'on is that it will
at this hour of grave cris’s demora-
lise our armed forces. I would appeal
to the hon. Minister to kindly see that
no such ‘hing happens that may bring
demoral'sation in the whole of the
army.

With these words, I support the
demands for grants of this Ministry.
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Dr. Mclkote (Hyderabad): Mr,
Deputy-Speaker, Sir, I rise to support
the demands for grants of the Ministry
of Defence. While saying so, may I
say, that the first and the foremost
thing in the country is to build up
an adequate morale of the people and
on that one subject we can speak a
lot. If things have happened in the
past and the morale of the people
went down, the causes were many
which need not be enumerated here
today.

Sir, may I say, it is my first duty
to pay a homage to those who fell in
the recent Chinese aggression and to
pay a tribute and congratulate the
jawans who put up a very valiant
fight. This factor that the people
today got united, backed up the
jawans and wecre prepared to give any
amsunt tn en')]’)"y[‘l the defence necds

; nerottay the ration has not
fo c;t on the rast, that we have not
forgotien thel we have been invaded
by treacherous enemy and we have
also not forgotten that National unity
is the essence of the situation today.
Therefore, if the morale has got to be
built up again, that morale could be
 built up if the Defence Ministry could
tell us that in the future war with the
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Chinese, we as a nation will put a very
valiant fight and would win. Towards
that end, whatever amount may be
necessary, whatever sacrifices may be
necessary, whatever young men and
even women may be necessary to join
the forces to put up a strong fight, the
country is prepared to sacrifice in
every manner and help the Defence
Ministry.

In the recent few months, the morale
is again being built up by the Defence
Minister himself who has come in and
taken charge of this portfolio, a person
who has built up bold tradition of
good leadership. Therefore, the
morale is being built up by, first of
all, the Defence Minister himself and
secondly foreign powers reorganising
his quality of leadership have offered
all the help that is coming in from
various friendly countries from all
over the world. We thank all such
countries,

We have also got to pay a tribute to
the people themselves for all the sup-
port they have given to this Ministry.
Apart from this, the workers in the
ordnance factories were imbued with
a sense of responsibility. They have
been doing work round the clock and
doing work for more than the number
of hours than is usually called for.
They do not want any rest. They,
took a voluntary decision not to make
any demand on the Ministry but to
work round the clock and they have
been doing so all these months. It
is a tribute to them that many of them
have increased production both in
quality and quantity—150 to 200 per
cent—and the Defence Ministry itself
has said this several times. I pay my
tribute to these workers, Apart from
other workers in other industries, they
have been doing a magnificent job.
This again is bu’ldinrg up the morale
of the people. This morale could be
built up tremendously by increasing
the numerical force of our Defence,
all fighting forces in the country on
land, air and sea. But, it is not mere-
ly a question of numbers. People
have been talking that the Chinese
have crores of ponulation and that
they have numerous soldiers among
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them and that India is slow in build-
ing up. May I put it to you, Sir, that
history reveals that often times, it is
the quality of the people that eounts,
it is not merely numbers. Numbers
do count. But, a smaller number of
people have often times won over
large armies. This depends upon the
quality of the people themselves. Re-
cently, there has been re-organisation
of the training of officers and our
jawans. I hope that if at all another
conflict should arise, our fighting
forces will give a fitting reply.

Then, it is necessary that people
should not be made to sway this side
and that side at this juncture by loose
Government policies. Defence p licy is
a very important thing. If the people
Government policies. Defence policy is
something wrong either in the policy
of the Government or in the Defence
Ministry itself, that creates a very
wrong impression. It demoralises the
people, The Chinese are very shrewd
propagandists. They want to get us
defeated by ourselves by causing con-
fusion in our ranks. That is one of
their strategic policies. Therefore, if
we do not create a proper morale in
the people that we are strong and we
can fight if sufficient backing is given
to the defence personnel, this morale
would again go down. We have,
therefore, to create the morale by pro-
per co-ordination of the policies of
the Government, whether a statement
in the shape that emanated on the
Patnaik incident or co-ordination in
the Ministry, we are not concerned
with that. We are concerned with the
policy of the Government. Anything
that the Government does to demora-
lise the people is a thing which goes
against the grain of the people at this
juncture,

Sc’entific personnel have got to be
sufficiently built up. We have got
numerous  scient'fic  laboratories—
National laboratories. Private scien-
tific bodies are also doing plentv of
research wo-k. This is a time when
all this research work done both at
the governmental level and in the
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national laboratories and private agen-
cies are to be co-ordinated and utiliz-
ed to the maximum. Apart from this,
if necessary, we should, as was done
in the Second World War, go to our
friendly countries if we are not able
to tackle some problems immediately
and take the help of other scientists
of other countries to help us at this
juncture. All this has to be done.

In the industrial sector and the ag-
ricultural sector, everything has got
to be done, People loosely talk that
a change is taking place. Some peo-
ple talk that the Kanpur factory
where Avro engines and other things
are manufactured or even the HA.L.
should go to the private sector. It is
necessary to enlarge the scope of the
Defence Ministry to have a larger
number of industries in this sector.
While all this is conceded, I do not
think that these should be handed
over. Let more industries be started.
Let all that is already going on, go
on. More efforts should be put in
both by the Government sector and
as well as the private sector. This
kind of feeling that something is be-
ing done here and there, creates con-
fusion in the minds of the people
which should not happen.

If all this has got to take place, may
I say that Parliament itself has got a
duty to perform? There is a Scienti-
fic committee attached and Members
of Parliament are taking keen inter-
est. They should take a keener inter-
est, invite scientists and understand
their problem. Many of us offer sug-
gestions to the Defence Ministry which
is a technically competent body to
deal with most of these things, Whe-
ther they should drag the enemy to the
plains and fight or fight on the hills is
not a matter on which we can or
should have a say. It is for the De-
fence Ministry to understand and do
what is right. They are prepared and
fit to understand and do it. It is for
us to understand where the difficult’es
lie and how to remove the difficulties.
Personally I feel that Members of
Parliament should take a keener in-
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terest in the Scientific committee and
try to understand these things better.

The question of recruitment is there.
We have various types of recruitment
taking place in the country. We have
got the N.C.C. Students are being
trained in several fields; there are
home guards, village volunteer force,
etc. I feel that while we must have
all these numerous things—it is all to
the good because it will build up a
larger force—the question is whether
the Army is getting the right type of
personnel. The first priority should
be given to the defence personnel. If
there are rejections at the Defence
level those people may then offer
themselves to the other services, I
understand, for the defence, numer-
ous people have offered themselves
but the rejection comes up to about
80 per cent. I cannot understand why.
It is said that nearly 50 per cent of
the people are not medically fit. This
is a slur and the nutrition of the peo-
ple has got to be built up. Why is
this not being done? 1t is also said
that a good deal of the rejection is
taking place and people, who are
medicallly fit are rejected just because
they do not happen to know the Eng-
lish language knowing regional lan-
guages only. In India, there are nu-
merous States where people can join
the Army. Lack of knowledge of
English itself should not be a suffi-
cient reason. Rejection for such a cause
is outmoded and is not proper.

One word more with regard to the
workers and I shall conclude. I have
prepared a note containing my sug-
gestions regarding technical person-
nel. I am prepared to take it as read
and place it on the Table. There are
a few points, with regard to the per-
sonnel in the lower level. Many of
them were recruited in World War II
and they have put in a service of 10 or
15 years. They have reached the
maximum of the scale more than 10
years ago, There is no further scope
for them at all. There are thousands
of them. Many of them are graduates.
They can be shifted to the civil side
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of the Government. If encourage=-
ment is not g.ven, they will get de-
moralised. This is a time when every
kind of encouragement has to be given
to every sector of the population.

Then, again, in the ordnance fac-
tories, there are T.B. patients. The
State health insurance scheme has
been extended to the other sectors.
Here, the people are given leave with-
out salary whereas in the ordinary
industries, they are given salary also
during their illness. It is necessary
to extend the State health insurance
scheme to the workers. This is ab-
solutely necessary.

The only other point that I haws
got to mention is in regard to some
kind of a negotiating machinery for
the National Federation of Defence
Workers—the INDWF. The Govern-
ment has been considering the intro-
duction of such a scheme in other sec-
tors so that the Government personnel
might negotiate with the Government
with regard to their difficulties. The
defence personnel in the ordnance
factories have not got such a negotiat-
ing machinery. 1 feel it should be
extended and adequate measures taken
80 that their grievances might be re-
dressed.

Mr. Deputy-Speaker: Shri D. C.
Sharma.

. st TRTORY : IInTE TR,

q T8FT STeaT £ ww wT wmm 2

i ?

Mr. Deputy-Speaker: Order, order.
Please sit down,
St TR § wow ek
am Faw g, & F qum SR § f
TR sTimaan g ?

JEAW WERT : WOET ¥ q9T
faerm, wrer @€Y oo

Sl TAETER A9 A W) gEr
9t ®Y Ty A fET swaT wRw aar
}? mimgwwwiRm Y ?
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IR WG : WY &5 WY |

oY CARTAT ¢ WIST &7 HE ¢
RN EEd?

I AZAG ¢ w9 foom g
ogE |

=t AT : g gaman S
aifed 1 F r§ ey w8 @i wWrE |
TFRTAEL? EH I AER E T
ey ?

Mr, Deputy-Speaker: Order, order.
ot TRmTAR 7 w1 e ad

T g |

Mr. Deputy-Speaker: Order, order.

o TATCAR ;. § W §9 A
FEW@IE | g¥ wfeat ¥ gfee & wvm
faoar fgy |+ FEfaal #@1ar 9@
T & 1 5 o g ¥ 7 faar
#fFT gad) aua fogr smam =fed o

Mr. Deputy-Speaker: I have got
the time taken by the Opposition
parties, They have taken 1 hour and
49 minutes while the Congress party
has not taken more than 1} hours.

Y YATACAR 2 qg qET AT A
fom | @t WT § A wF AONRE
qrieat 1 @@y T4t faar ?

Mr. Deputy-Speaker: Order, order;
please sit down.

N TA|AAR: T qHF I A
faar &, 3 QY &) famr ?

Mr. Deputy-Speaker: Order, order.

st IRWIER: S AW A A
quH T E AMFT WY+ I @1 997
wara E9g | W9 T XA gF &
AR g9 ug Gic R § )

INAR [HIA:  T@THT S, AT
A GHG TG (a0, w AT |
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o TR § qg o
wag ofad &9 § w6} g arey ?
TF qAAIY @1
T |

&t oAz : w5 Ry wtr
w g ? T g v fear
T g 7

& faw

st WiwRA™ dar (FeT)
AR Fr A a3 § 5 g ) sgfwe
qréf FT AR g, §EL T X TN
el oY § R A A= g g
Wy gasr W1 gy fawar Sifgd
qr

T WAAG 936 §9 &1 fae
& |

Y TAATAR : 7 Fof femy ?
AL Im g ? § S A g F
v wTimma T g ?

Tt @A @ @
TS & THTAT T a7 |

Mr. Deputy-=i. kcei: The Congress
Members are nearly 350 whereas the
Orpositicn is about 100. I have to
dis.cibute the time cqually between
all parties.

&Y HisTOwH aQqr: AlF g
(ly gl e v Y

ol enY : TEw WY g F
& a1 93 3@ I} FQ@ & (o moeiaa &
T F AR A 9T BN 9re § 9ad
el &1 goET wEr (wer 30

Y YRR :  g9%! a1 §9g
faer Arigy 4T 1 g A aR AT
% W g GF a1 AT TG
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QR AAAT |/IA : gW A
Erar &t a7 7 Qv ?

St @ e wRE ¥ qa
g &< faar @ fn ...

) TATACAR : wEd weRd
®! T A@T TG, W @RI GAATY
a1 &1 % qgT § F g aaomar
qUET AT A1 Ag

Shri Shivaji Rao S. Deshmukh (Par-
bhani): T may submit that the words

"geney TERA &1 T WET AR

may be expunged.

Shr! D. C. Sharma (Gurdaspur):
My first duty this afternoon is to con-
gratulate those jawans and officers
who were the victims of Chinese ag-
gress.on, nay, Chinese imperialism.
As in the days of the British we had
our martyrs among freedom-fighters,
so, in free India, we celebrate the
glory of those persons who have been
the victims of Chinese expansionism
and imperialism, which, I dare say,
is worse than British imperialism,
because it js authoritarian, repres-
sive, ruthless and prone to the exploi-
tation of the highest type.

I have been listening to the speech-
es that some of my hon. friends have
made, and I have failed to under-
stand one thing. What do these Op-
position Members want us to do?
‘What do they expect the Government
of Tndia to do? What do they expect
the Defence Ministry to do? 1 feel
that the orly answer to these ques-
tions is this that we have to plan
for victory at all levels, at the level
of the Defence Ministry, at the level
of the poople and also at the level
of the soldiers and officers who are
going to fight this fight.

I believe that this budget whirh has
been proposed this time is a budget
orientated for winning victory over
the Chinese. It is a victory budget.
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But I think that it is not going to be
the last budget. Our Prime Minister
nas been telling us that we have to
meet the Chinese challenge for many
may years, and, therefore, we may
have similar budgets in the years to
come, because unless the Chinese ag-
gression is vacated, we cannot breathe
freely in this country and we cannot
rest any sense of the word.

We are not face to face with China
only. In these defence debates, I used
to refer to the intentions of Pakistan.
We are negotiating with  Pakistan
about Kashmir, and, therefore, I do
not want to say anything that may
jeopardise those negotiations, though
I know what those negotiations mean,
and what the outcome of those nego-
tiations will be. But I can say that
India has never been more vulnerable
in its history which extends over
thousands of years.than it is today.

Shri Raghunath Singh told us about
our coast-line, and if the Pakistani
people are bulding up their bases, I
think that we have to take that thing
seriously. Our northern frontiers and
other frontiers also are not safe, and
I think that we are face to face with
a total challenge, and that total
challenge requires total mobilisation
of the people in every sense of the
word.

From The Statesman’s Yearbook,
1962, I have got some figures about
the Chinese Army. The Chinese
Army consists of 30 to 35 armies, each
the approximate cquivalent of a
European army corps. Each army
consists of or comprises 3 infantry
divisions of 12,000 to 17,000 men.
There are also 3 armoured and 2 air-
borne divisions. The estimated total
strength is 2 million. As regards the
Navy, their present strength com-
prises 4 destroyers, 25 submarines, 19
frigates, 24 patrol vessecls, 55 motor
gun-boats, 28 minesweepers, 136
motor torpedo-boats, 50 landing ships
and landing craft and 350 service
craft. It is true, of course, that there
are no naval bases in China.
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As regards the Air Force of China,
in 1961, it was estimated at 3,000
front-line aircraft, organised in 40 to
50 regiments of fighters and 15 to 20
regiments of tactical members, plus
reconnaissance, transport and heli-
copter units. Each regiment is made
up of 3 squadrons, and 3 regiments
form a division.

As regards their equipment, the
equipment is entirely Russian in
design and includes MIG-19, MIG-17
and MIG-15 fighters, 11-28 jet bom-
bers, TU-4 piston-engined maritime
reconnaissance bombers. 11-14 and
AN-2 piston-engined transports, and
MI-1 and MI-4 helicopters. The MIG-
17 and AN-2 are built under licence
in a national factory there.

This is the strength of the Chinese
Army .1 read also an article in the
Foreign Affairs of October, 1960,
which was entitled ‘Every citizen a
soldier’. We have also to take into
account the Chinese militia. It is true
that the people say that the Chinese
militia is a kind of labour force. But
that is not so. The Chinese militia is
claimed by the Chinese authorities to
have a strength of 125 million men
and 75 million women. It is, however,
a conscript labour force rather than
a military establishment. More than
this, there is conscription in China.
Conscription was introduced there in
February, 1955. The service lasts 3
years in the Army, 4 years in the Air
Force and Coastal Service, and 5 years
in the Navy. The yearly intake is
about 4,50,000 men of 18 years of age.

I do not know much about defence
as my hon. friends know, but I think
that the first principle of defence is
that we should understand our
enemy, and we should understand his
strength, and we chould understand
tis disposition. Unless we understand
the strength of the enemy, I do not
think that our planning can be very
frintful and very effective. Now,
~nat 15 the mora: of this story? The
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Chinese nation is a war-lkke nation.
The Chinese are a militant pcople.
The Chinese economy is geared to a
war-like economy. And here was my
hon. friend saying that we should not
go to the US or the UK or the Soviet
Union or any other country in order
to get help from them but the Chinese
should be left free to get such help
as they can from other countries. I
fail to understand the logic.

How are we going to meet this
challenge of numbers, untold numbers,
numbers which are staggering in pro-
portion? How are we going to meet
them? Do you mean to say that by
raising six divisions, we shall be able
to fight the Chinese? I weclome those
six divisions. But we are mistaken if
we think that we can push back the
Chinese by raising these divisions. I
know that our Government are mak-
ing very good efforts in regard to re-
cruitment, in regard to training etc.;
they are establishing new Sainik
schools, and they are increasing the
strength of the military academies and
so on. But if we think that by doing
all this we can fight the Chinese, I
say with my limited understanding
that we are utterly mistaken. The
only answer to the Chinese menace is
this. . .

Mr. Deputy-Speaker: Shall we sit
for half an hour and give chance to
two more Members today?

Some Hon. Members: Yes.

Mr. Deputy-Speaker: Then, we shall
take up the non-official bus‘ness at 4
pM, And the House will sit till 6.30
P.M.

Shri D. C. Sharma: The only answer
to this Chinese danger is to have
conscription. I think that our
Defen~e Minister should not hesitate
and should not be afraid of introdu-
cing conscription in this country. It
is no use tinkering with the p-oblem.
I know that we are going to have
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NCC in all the colleges for the col-
lege students; I know that we are
going to have the ACC in the schools,
and I know that we are having the
National Discipline Scheme. All these
things are there, no doubt, but I
think that if we have to be prepared
to meet the Chinese danger, we must
have conscription. I would request
the hon, Minister to devise ways and
methods to have this conscription.
I think the time is ripe when we as
a nation will respond to this call. The
psychological preparation has been
made, and all other kinds of prepa-
rations have been made for this emer-
gency. If we miss this opportunity,
1 am sure posterity will not forgive
us; we shall be written down in the
comity of nations as a people who did
not rise to the occasion and who
proved to be utter failures.  There-
fore, I think the only answer to this
challenge is that we should have con-
scription.  Unless we have conscrip-
tion, I think the Chinese menace will
be hanging over our heads like a
Democles’ sword all the time, and the
preparations we shall make will not
be of great avail.

1 come to my second point. Much
hag been made about our reverses in
NEFA. Of course, our reverses there
are deplorable, They make me un-
happy; they make every citizen of
India unhappy. But no one has re-
ferred to what we did in Ladakh, in
Chushul. It is a strange irony of fate
in my country that while we are talk-
ing about defence, we always high-
light the weaknesses but are not try-
ing to pay due attention to whatever
good we have done. Why don’'t we
match Ladakh against NEFA? Did
we not keep the Chinese back there?
They were superior in numbers, in
fighting power, in everything. They
were as prepared there as they were
in NEFA. Yet our jawans, our com-
manders and our fighters beat them
back. They did not let them in.

Therefore, while we want a probe
in the case of NEFA, 1 think we do
not want a greater probe than that.
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The Defence Ministry should also
try to tell us what was the difference
between Ladakh and NEFA. in
Ladakh, we wrote a glorious chapter
in the history of our army. In NEFA
we were not able to do that. I think
they should give a complete picture
so that we can place things in pro-
per perspective,

I do not want to go into details. I
would tell the Defence Minister
through you that the five points
listed already in the probe are enough.
But I want that the findings we get
about NEFA should be applicable not
only to the NEFA sector but they
should be a yardstick for us to mea-
sure the defence forces in our coun-
try. They should give us an overall
picture of the defence forces of our

country. We should see whether
the defence forces are adequa-
tely trained, adequately equipped,

whether our system of command is
fool-proof and whether the physical
fitness of our troops is such as to
stand any kind of strain, whether our
commanders have the capacity to in-
fluence the men who are under them.
I think these five things are compre-
hensive and omnibus and they should
be looked into.

Another point. Let us take the
case of our ordnance factories. It
is true that they are giving a better
account of themselves than before.
But I also know that ultimately we
have to depend upon the products of
our ordnance factories. We may get
a few aeroplanes or some other arms
from ahroad; but ultimately the
brunt of the battle is to b% borne by
our country. So a great part of this
budget should go imto the building
up of more ordnance factories so that
we need not depend on o‘hers. I
know we have been manufacturing
small arms, big arms, fighter planes
and so many other things, but this
tempo has not only to be kept up
but increased.

Another point, The School of Foreign
Languages must be  strengthened
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because we have now to con-
front people who know our langua-
ges much tmore than we do. There-
fore, the strength of the School of
Foreign Languages should be increas-
ed so that we are able to cope with
the demands being put up from all
parts,

Another point I want to make is
about pensions. I think our jawans
and officers must have better pension
scales. It is no use saying that they
have had enough, I think the emer-
gency requires that the pension scales
should be revised upwards so that the
jawans have that feeling that what-
eve; may happen to them, their in-
terests are adequately taken care of.

Mr. Deputy-Speaker: He should

conclude now.

Shri D. C. Sharma: Much has been
saig about atomic power. - I  think
we are wedded to peace and no
doubt we want to utilise evervthing
for peaceful purposes. But what is
this peace worth if we are not to live
to enjoy it? It you want peace, you
shoul prepare for war. I woul say
that we should have no scruples in
goaring up our atomic enecrgy esta-
blishment for the purposes of war.
The Chincse are threatening to  ex-
plode—or have already exploded—an
atomic bomh, They are thrcatening
to builg atomic armaments. I do not
think we should lag behind in this
competition.

Another point . ..

Mr. Dcpuiy-Speaker: Another, an-
other, ~nother.

Shrsi D. C. Sharma: You give them
40 minuics but when our turn Comes.
you go on ringing the bell.

Mr. Deputy-Speaker: You ere in
the roverning party.

Shri D. C. Sharma: Then you should
ask us not to come to the House and
speak!

1 was going to say that in univer-
gitics, we should have schoolg of
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Himalayan studies. We should also
have schoolg for Tibetan and Chinese
studies. The Ministry should try to
subsidise those school ag 'much as they
can. (Interruptions). 1 know my
communist friends laugh because they
do not ‘mean what they say and they
do not say what they mean,

Shri Vasudevan Nair (Ambalapu-
zha): We were saying that we would
make you the Principal of that School

Shri D. C. Sharma; I know you
very well and you know me very
well. N

1 was submitting very respectfully
that our defence machine should be
geared up to the maximum of its
potential in terms of men, training,
armaments, morale of the soldiers and
also 1n terms of morale of the nation,
Unless we do that, we cannot fight
the Chinese. Besides the Chinese, we
have another ueighbour.

Mr. Deputy-Speaker: Hisy time is
up.

Shri D. C. Sharma: You do not
know him. I know him He has now
acquired a new friend in China.
Therefore, there is going to be trouble
from that front also. We should tsky
care of that also.

st TRTETER (FTE) Ul
FTHRT ARV AN S, MU
o T TTE WA A wEgTat
St | EREll SErer HeAr A
o qefafar foeg <dcer war gar
g gewrwe # smmany fraw
frTit T qERIEGT FAec T A T
qereT] ANEE A T 1 g

Jqray e, e @ §6W
& T mE ol e ga e
& SO qrATE XATE | TT AE 5
o T 4% 3 5 @ SE-a § 6
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SFEqT TG & AV AF-AAT ¥ AR
sTTsAT W@ AEAY, qF @ s A
. A
ot fara e : (ar) c SR T
QT IR ATET, G | ATH-IT F
saEar & fad wfy @t TR A
w37 98 TAT AT FIY T W IR IF
arfyg r afgd

Y YANITLAT ¢ JAW F qOE
FHaw § A oot sfres T O
g 5wy fag oA o wfaw €=
ferr st ITAT WIS 1 TWHT FIXO
7g 3 % g0 Faw gfew o 477 ¥ wg
Y & 1 WYt frxg  fawrw & Sy
AT AT TR § | T@AAdT w5 F
Tg 78 & {7 ag F-aTETy @i W)
77 fax ) 77 TFR &7 fagiaar 31
F FT0 TAa ¥ g § WK FAar
maqEE ¥t st avg & = aFdy
2\ wafed 7 @ = § % afaor
& a7 afgs ¥ wfas a7 forr g,
g A STFRTT T § | T TH FHC
F1 Y fFAaT €Y 3 @), T s A ar
SaATFg AT A FY, Gq F W@
¥ qrEy g faar 1@ & Iad faad
w74 §, SAG I AT f@g 1

U F g # 78 wreaad =9
T AT AT TGS AT | AT FY
TTh § GAE ¥ 1S THAT AL A AFAT
a7 | 9fT9w &7 aF F FIAT AT
DA AT A WA AT F7G A @1 A1
qd T TE W AT, T AL T 3]
T F AT AT 7@ W A #Y
T T O [dedad &1 T@aT €T g
g T, afes fasaad § @iqw =R
T g A GG I AT T AT
Tl oY | g 9 g AE W g
1 SH-TT W e fawmr e
T AT GCHF T 19 A 4 | agr #
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foraet wfear of, 37 X Ar@ & =n-
aifat & mfawe a1 1 @i o fw
afx wE  ATE F7 fasaa &
st & Mg 1w faa @ar
a1, ) agi. 37 g IaHT A Tgy
fear w3t ofY, afes =g 9= fogm W@
& faaw wfysrd, Wde, gaar fom
far 737 @ R fgmrew & @ gwr
faeaa &1 fagar sgawr 91, 39 99
AEA-AT AT TR F A 41 |
sget ¥ FFa Wt ggY faafa @), Ak
JTT I QR¥R TF WIRT qATC
1 3 ga wfaH o 6, 9 Fouw ¥
Famfargrad

™ & faudiq fasga & €T &1
Y M 2EddT At 941, T FT &%
am-fama aEf a1 1 'gw WY SR
fedt exa= gu @ < AT I feal
@A T G| WA AAA I 4T
fo a7, a5 wnay g fFgg YN T
g, T3 ANl § AR ARG TL AR
& ¥ 1 BWR W ¥ WAF g wwAY F
fs gay Y exd=a A @, T aA
T3l 17 sx @t &, g7 7 39 & fag
g FAfaaT T a1 faeg a1
T8 | T e, & fow ewTd BErd
TIGEF  FETEG EE T S F
T MY HT GAT qVA T T2g40 HiT
AT & w57 F T ¥ EW & TR
faer @t 1w R %@t aTaa & A-
s e, 1 @00 a0 % /A
7T gidT | T feafa ® 3 aemiv AR
R F( YT FT 48T 98 AITE |

T gL ¥ qewy ¥ =ifaaf
& g1g (5T F7 319 FraT | 99 a1y
faaar &1 5tq ag13 & 2uaY g5 frean
ey ar, wfaw sw 71 afwm 7 2 gonn
fx Sesag ¥ 9y g3 Wt Afawigw &Y
AT A, T BT ALAT HTE AT H HIFTL
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A 3T T F71 E f7ur /T a7 § w9
1 owfe ¥ T AT STH-arT aar
EAET ATATH SN & WF I
FT AT HE | wA7 A, q FaT wiE,
AT wu [T F FEHT F @O @
IT ®T HAT 9.8 o7 1 qeve ¥ ¥
FT LYE TF 9O T F GHEHT F)
TAT F1 T EF HFTA 1§ eq17 T6¢
faar 1 o & & 7 F7@m, Q@ q4,
WYY N SIFTAAE feat W@
WX 37 9% 999 9] ZETET W gt
T 1 IF F @ EY qAS A A &y
wfaal § 39 W=_W & TR T
R Fedt FX g, o fF I7 gwany
&Y faarg &Y gEio@ 1 IY ywT
W arR A FATiFar ! § g3 agY Fedr
fF atFt A gF At fFar 1 w0 ¥
| E GAT ¢ IGT A FI I aGT TGU
g ¥ fag T #1 ¢F fadg-ax
IET 391 | Afwa Nfagi ¥ sw F:1 Ia7
FT AWM § FAT FT HIAY HM3 T
A ZH @ fdar S 1 9 FK
ATT AT gAT 1

W OF o tewu-us ¥
wifval ¥ evmr &, gonE faw wi
w5 @Al 9T o7 ¥ foram | T T qF
fe qaagra ¥ fifsmiv @ ey, AN fF
Fqafaat &1 @ g, fo=ws a5 o
@ fra qet g6 A7 IFiA AT F
A § 7T FT A1 T TR AT
® Wid T gat | 98 @@ @ &
IT TFT ATF YAT F AP 97 | ol ATF
qaT A g F T FT qaT W,
ar gt TEEs §E W EAIT ¥ qEn
70 £ F0 T ATIT 7 &1 9 wiaa<
FTAM RS Wafea T ® 3, @R
HIAAT JGTT FA0 T I I GEA
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Mr. Chairman: The discussion on

the demands of the Defence Ministry
will be resumed tomorrow,

—

16.03 hrs.

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

EIGHTEENTH REpPORT

Shri Hem Raj (Kangra): Sir, I beg

to move:

“That this House agrees with
the Eighteenth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 3rd April, 1963.”

Mr. Chairman: The question is:

“That this House agrees with
the Eighteenth Report of the
Committee on Private Members’
Bills and Resolutions presented to
the House on the 3rd April, 1963.”

The motion was adopted.

80 (Ai) LSD-1.

MARINE INSURANCE BILL—Contd.

Mr. Chairman: The House shall
now take up further considcration of
the following motion moved by Shri
D. C. Sharma on the 22nd March,
1963:—

“That the Bill to codify the
law relating to marine insurance,
as passed by Rajya Sabha, be
taken into consideration.”

Shri Dwarka Das Mantri may con-
tinue his speech.
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